ITEM NO.1502 COURT NO.4 SECTION XIV
(For Judgment)

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Petition(s) for Special Leave to Appeal (C) No(s).26697/2019

(Arising out of impugned final judgment and order dated 14-11-2017
in WPC No0.4427/2016 passed by the High Court Of Delhi At New Delhi)

DELHI DEVELOPMENT AUTHORITY Petitioner(s)
VERSUS

TEJPAL & ORS. Respondent(s)

([HEARD BY : HON. SURYA KANT, HON. DIPANKAR DATTA AND HON. UJJAL

BHUYAN, JJ.]

(IA No. 999063/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

WITH
SLP(C) No. 22996/2015 (XIV)
(IA No. 118761/2021 - PERMISSION TO FILE  ADDITIONAL

DOCUMENTS/FACTS/ANNEXURES)

C.A. No. 1012/2017 (XIV-A)
(IA No. 78252/2022 - ADDITION/DELETION/MODIFICATION PARTIES)

C.A. No. 1013/2017 (XIV-A)
(IA N0.101782/2017-CONDONATION OF DELAY IN FILING)

SLP(C) No. 3061-3062/2018 (XIV)
(IA No. 6376/2018 - EXEMPTION FROM FILING 0.T., IA No. 6378/2018
PERMISSION TO PLACE ADDITIONAL FACTS AND GROUNDS)

SLP(C) No. 3063-3064/2018 (XIV)
(IA No. 5323/2018 - EXEMPTION FROM FILING O0.T., IA No. 5324/2018
PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES)

SLP(C) No. 3065-3066/2018 (XIV)
(IA No. 6476/2018 - EXEMPTION FROM FILING O.T., IA No. 6477/2018
PERMISSION TO PLACE ADDITIONAL FACTS AND GROUNDS)

SLP(C) No. 3067-3068/2018 (XIV)
(IA No. 5345/2018 - EXEMPTION FROM FILING O0.T., IA No. 5346/2018
PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES)

Signature-Net Verified

suidic) No. 3069-3070/2018 (XIV)
5(9A No. 6433/2018 - EXEMPTION FROM FILING O.T.
IA No. 6435/2018 - PERMISSION TO PLACE ADDITIONAL FACTS AND

GROUNDS)



SLP(C) No. 3071-3072/2018 (XIV)
(IA No. 5250/2018 - EXEMPTION FROM FILING O0.T., IA No. 5252/2018
PERMISSION TO PLACE ADDITIONAL FACTS AND GROUNDS)

SLP(C) No. 3043-3044/2018 (XIV)
(IA No. 6287/2018 - EXEMPTION FROM FILING O.T., IA No. 6290/2018
PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES)

SLP(C) No. 3047-3048/2018 (XIV)
(IA No. 5375/2018 - EXEMPTION FROM FILING O.T., IA No. 5376/2018
PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES)

SLP(C) No. 30652-3053/2018 (XIV)
(IA No. 5357/2018 - EXEMPTION FROM FILING O0.T., IA No. 5358/2018
PERMISSION TO PLACE ADDITIONAL FACTS AND GROUNDS)

SLP(C) No. 3054-3055/2018 (XIV)
(IA No. 6400/2018 - EXEMPTION FROM FILING 0.T., IA No. 6402/2018
PERMISSION TO PLACE ADDITIONAL FACTS AND GROUNDS)

SLP(C) No. 3056-3057/2018 (XIV)
(IA No. 5342/2018 - EXEMPTION FROM FILING O.T., IA No. 5343/2018
PERMISSION TO PLACE ADDITIONAL FACTS AND GROUNDS)

SLP(C) No. 30658-3059/2018 (XIV)
(IA No. 5353/2018 - EXEMPTION FROM FILING O0.T., IA No. 5354/2018
PERMISSION TO PLACE ADDITIONAL FACTS AND GROUNDS)

SLP(C) No. 740/2018 (XIV)

(IA No. 139385/2017 - EXEMPTION FROM FILING C/C OF THE IMPUGNED

JUDGMENT)

SLP(C) No. 738/2018 (XIV)

(IA No. 138200/2017 - EXEMPTION FROM FILING C/C OF THE IMPUGNED

JUDGMENT)

SLP(C) No. 2877/2018 (XIV)

(IA No. 8406/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED

JUDGMENT)

SLP(C) No. 2876/2018 (XIV)

(IA No. 8492/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED

JUDGMENT)

SLP(C) No. 2878/2018 (XIV)

(IA No. 8893/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED

JUDGMENT)

SLP(C) No. 5818/2018 (XIV)

(IA No. 23310/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED

JUDGMENT)



Diary No(s). 8523/2018 (XIV)
(IA No. 46735/2018 - CONDONATION OF DELAY 1IN FILING, IA
No.46736/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT)

SLP(C) No. 16349/2018 (XIV)
(IA No. 71124/2018 - EXEMPTION FROM FILING O.T., IA No. 71125/2018
- IA FOR ADDI. GROUNDS AND DOCUMENTS)

SLP(C) No. 32417/2018 (XIV)
(IA No. 52349/2019 - APPLICATION FOR PERMISSION, IA No. 169562/2018
- EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT)

SLP(C) No. 12600/2019 (XIV)
(IA No. 70574/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 2259/2020 (XIV)
(IA No. 113059/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 28682/2021 (XIV)

(IA No. 157903/2021 - CONDONATION OF DELAY 1IN FILING, 1IA
No.157904/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT, IA No. 157905/2021 - EXEMPTION FROM FILING O.T.)

Diary No(s). 28683/2021 (XIV)

(IA No. 158794/2021 - CONDONATION OF DELAY 1IN FILING, 1IA
No.158795/2621 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

MA 45/2023 in C.A. No. 8649/2016 (XIV-A)
(IA No. 188613/2022 - RECALLING THE COURTS ORDER)

SLP(C) No. 16350/2018 (XIV)
(IA No. 74468/2018 - EXEMPTION FROM FILING O0.T., IA No. 74467/2018
- PERMISSION TO PLACE ADDITIONAL GROUNDS AND DOCUMENTS)

SLP(C) No. 16351/2018 (XIV)
(IA No. 68840/2018 - EXEMPTION FROM FILING O0.T., IA No. 68848/2018
- PERMISSION TO PLACE ADDITIONAL FACTS AND GROUNDS)

SLP(C) No. 16352/2018 (XIV)
(IA No. 71386/2018 - EXEMPTION FROM FILING O0.T., IA No. 71391/2018
- PERMISSION TO PLACE ADDITIONAL FACTS AND GROUNDS)

SLP(C) No. 16353/2018 (XIV)
(IA No. 73631/2018 - EXEMPTION FROM FILING O0.T., IA No. 73635/2018
- PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES)

SLP(C) No. 16016/2021 (XIV)
(IA No. 118545/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)



SLP(C) No. 30102/2018 (XIV)
(IA No. 153397/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 30103/2018 (XIV)
(IA No. 152522/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 28439/2018 (XIV)
(IA No. 144415/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 30446/2018 (XIV)

(IA No. 24883/2023 - APPLICATION FOR SUBSTITUTION, IA No.64897/2023
- CONDONATION OF DELAY 1IN FILING SUBSTITUTION APPLN., IA
No.157610/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT, IA No. 170664/2019 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES, IA No. 64899/2023 - SETTING ASIDE AN
ABATEMENT)

SLP(C) No. 31862/2018 (XIV)
(IA No. 163609/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 31868/2018 (XIV)
SLP(C) No. 31869/2018 (XIV)

SLP(C) No. 32414/2018 (XIV)

(IA No. 47558/2019 - APPLICATION FOR SUBSTITUTION, IA No.37586/2023
- APPLICATION FOR TAGGING/DETAGGING, IA No. 113811/2023 -
CONDONATION OF DELAY IN FILING THE SPARE COPIES, IA No. 166960/2018
- EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT, IA
No.113545/2023 - INTERVENTION/IMPLEADMENT, IA No. 47565/2019 -
SETTING ASIDE AN ABATEMENT)

SLP(C) No. 32415/2018 (XIV)
(IA No. 167993/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 31870/2018 (XIV)

(FOR APPLICATION FOR SUBSTITUTION ON IA 155560/2023, FOR
CONDONATION OF DELAY IN FILING SUBSTITUTION APPLN. ON IA
155561/2023, FOR EXEMPTION FROM FILING O.T. ON IA 155563/2023, FOR
SETTING ASIDE AN ABATEMENT ON IA 187433/2023, FOR APPLICATION FOR
CONDONATION OF DELAY IN FILING THE APPLICATION FOR SETTING ASIDE
THE ABATEMENT ON IA 187434/2023)

SLP(C) No. 32416/2018 (XIV)
(IA No. 168092/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)



SLP(C) No. 394/2019 (XIV)

(IA No. 118485/2021 - APPLICATION FOR TAKING ON RECORD, IA
No.182119/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 9059/2019 (XIV)
(IA No. 52464/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 7948/2019 (XIV)

(IA No. 132392/2023 - APPLICATION FOR CONDONATION OF DELAY IN
FILING THE APPLICATION FOR SETTING ASIDE THE ABATEMENT, IA
No.132388/2023 - APPLICATION FOR SUBSTITUTION, IA No. 132389/2023 -
CONDONATION OF DELAY 1IN FILING SUBSTITUTION APPLN., 1IA
No.44198/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT,
IA No. 132390/2023 - SETTING ASIDE AN ABATEMENT)

SLP(C) No. 7950/2019 (XIV)
(IA No. 46226/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 7949/2019 (XIV)
(IA No. 150464/2019 - APPLICATION FOR VACATION OF INTERIM ORDER, IA

No. 44078/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT, IA No. 150465/2019 - EXEMPTION FROM FILING O0.T., IA
No.157798/2019 - PERMISSION TO FILE ADDITIONAL

DOCUMENTS/FACTS/ANNEXURES)

SLP(C) No. 9061/2019 (XIV)
(IA No. 53325/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

MA 1268/2019 in R.P.(C) No. 406/2017 In C.A. No. 8674/2016 (XIV-A)
(IA No. 87518/2019 - MODIFICATION)

MA 1267/2019 in R.P.(C) No. 411/2017 In C.A. No. 8726/2016 (XIV-A)
(IA No. 89591/2019 - MODIFICATION)

Diary No(s). 21692/2019 (XIV)
(IA No. 93774/2019 - CONDONATION OF DELAY 1IN FILING, IA
No0.93775/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT)

SLP(C) No. 21759/2019 (XIV)
(IA No. 106475/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 20908/2019 (XIV)
(IA No. 105838/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 20798/2019 (XIV)
(IA No. 107302/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED



JUDGMENT)
SLP(C) No. 22808/2019 (XIV)

SLP(C) No. 22847/2019 (XIV)

(IA No. 114889/2019 - EXEMPTION
JUDGMENT)

SLP(C) No. 22859/2019 (XIV)

(IA No. 116176/2019 - EXEMPTION
JUDGMENT)

SLP(C) No. 22849/2019 (XIV)

(IA No. 114243/2019 - EXEMPTION
JUDGMENT)

SLP(C) No. 22860/2019 (XIV)

(IA No. 114308/2019 - EXEMPTION
JUDGMENT)

SLP(C) No. 22851/2019 (XIV)

(IA No. 113481/2019 - EXEMPTION
JUDGMENT)

SLP(C) No. 22862/2019 (XIV)

(IA No. 115767/2019 - EXEMPTION
JUDGMENT)

SLP(C) No. 22863/2019 (XIV)

(IA No. 117861/2019 - EXEMPTION
JUDGMENT)

SLP(C) No. 22864/2019 (XIV)

(IA No. 116170/2019 - EXEMPTION
JUDGMENT)

SLP(C) No. 22865/2019 (XIV)

(IA No. 115374/2019 - EXEMPTION
JUDGMENT)

SLP(C) No. 22853/2019 (XIV)

(IA No. 113975/2019 - EXEMPTION
JUDGMENT)

SLP(C) No. 22854/2019 (XIV)

(IA No. 114333/2019 - EXEMPTION
JUDGMENT)

SLP(C) No. 22855/2019 (XIV)

(IA No. 113877/2019 - EXEMPTION
JUDGMENT)

SLP(C) No. 29190/2019 (XIV)
(IA No. 132416/2019 - EXEMPTION
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JUDGMENT)

SLP(C) No. 29191/2019 (XIV)

(IA No. 131536/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 29192/2019 (XIV)

SLP(C) No. 24781/2019 (XIV)
(IA No. 126890/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

MA 2622/2019 in R.P.(C) No. 405/2017 In C.A. No. 8906/2016 (XIV-A)
(IA No. 167338/2019 - MODIFICATION OF COURT ORDER)

Diary No(s). 45820/2019 (XIV)
(IA No. 729/2020 - CONDONATION OF DELAY IN FILING, IA No. 730/2020
- EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT)

Diary No(s). 45830/2019 (XIV)
(IA No. 1345/2020 - CONDONATION OF DELAY IN FILING, IA No0.1346/2020
- EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT)

SLP(C) No. 4251/2020 (XIV)
(IA No. 197691/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

MA 804/2020 (XIV-A)
(IA No. 21173/2020 - MODIFICATION OF COURT ORDER)

MA 629/2020 (XIV-A)
(IA No. 21183/2020 - MODIFICATION OF COURT ORDER)

MA 627/2020 (XIV-A)
(IA No. 21192/2020 - MODIFICATION OF COURT ORDER)

MA 700/2020 (XIV-A)
(IA No. 21201/2020 - MODIFICATION OF COURT ORDER)

MA 628/2020 (XIV-A)
(IA No. 21222/2020 - MODIFICATION OF COURT ORDER)

Diary No(s). 23683/2020 (XIV)

(IA No. 118393/2020 - CONDONATION OF DELAY 1IN FILING, 1IA
No.118394/20620 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT, TIA No. 118395/2020 - PERMISSION TO FILE ADDITIONAL

DOCUMENTS/FACTS/ANNEXURES)

Diary No(s). 24250/2020 (XIV)
(IA No. 12692/2023 - APPROPRIATE ORDERS/DIRECTIONS, IA
No0.126959/2020 - CONDONATION OF DELAY IN FILING)

Diary No(s). 24368/2020 (XIV)
(IA No. 123889/2020 - CONDONATION OF DELAY IN FILING, IA



No.123891/2020 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 24494/2020 (XIV)

(IA No. 123612/2020 - CONDONATION OF DELAY 1IN FILING, IA
No.123613/20620 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 14308/2020 (XIV)
(IA No. 122547/2020 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT, IA No. 122548/2020 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

SLP(C) No. 16348/2018 (XIV)

(IA No. 72786/2018 - APPLICATION FOR PERMISSION TO FILE ADDITIONAL
GROUNDS AND ADDITIONAL DOCUMENTS, IA No. 72785/2018 - EXEMPTION
FROM FILING 0.T.)

SLP(C) No. 20209/2018 (XIV)
(IA No. 96120/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 20206/2018 (XIV)

SLP(C) No. 20207/2018 (XIV)
(IA No. 96449/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 21273/2018 (XIV)
(IA No. 102673/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 22115/2018 (XIV)
(IA No. 104441/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 26088/2018 (XIV)
(IA No. 128207/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 26089/2018 (XIV)
(IA No. 129076/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 26393/2018 (XIV)
(IA No. 132665/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 28438/2018 (XIV)
(IA No. 144395/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 28440/2018 (XIV)



(IA No. 143346/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 29159/2018 (XIV)
(IA No. 147814/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 31309/2018 (XIV)
(IA No. 163547/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 32932/2018 (XIV)
(IA No. 171002/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT, IA No. 131550/2021 - INTERVENTION/IMPLEADMENT)

SLP(C) No. 6457/2019 (XIV)
(IA No. 33983/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 10154/2019 (XIV)
(IA No. 60583/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 11170/2019 (XIV)
(IA No. 67727/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 2260/2020 (XIV)
(IA No. 169916/2022 - APPLICATION FOR PERMISSION, IA No.112851/2019
- EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT)

Diary No(s). 24253/2020 (XIV)
(IA No. 121026/2020 - CONDONATION OF DELAY IN FILING)

Diary No(s). 24367/2020 (XIV)
(IA No. 124300/2020 - CONDONATION OF DELAY IN FILING)

Diary No(s). 24491/2020 (XIV)
(IA No. 123928/2020 - CONDONATION OF DELAY IN FILING)

Diary No(s). 28960/2020 (XIV)

(IA No. 177445/2023 - APPLICATION FOR ABATEMENT, IA No. 177444/2023
- APPLICATION FOR CONDONATION OF DELAY IN FILING APPLICATION FOR,
SUBSITUTED SERVICE, IA No. 177446/2023 - APPLICATION FOR
SUBSTITUTION, IA No. 4087/2021 - CONDONATION OF DELAY IN FILING)

Diary No(s). 28985/2020 (XIV)

(IA No. 4647/2021 - CONDONATION OF DELAY IN FILING, IA No.4651/2021
- EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT, IA
No.4653/2021 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 118/2021 (XIV)
(IA No. 65291/2021 - CONDONATION OF DELAY 1IN FILING, IA



No.65292/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT,
IA No. 7957/2023 - EXEMPTION FROM FILING O.T., IA No. 7955/2023 -
PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES)

Diary No(s). 1698/2021 (XIV)

(IA No. 96475/2021 - APPLICATION FOR SUBSTITUTION, IA No.
64497/2021 - CONDONATION OF DELAY IN FILING, IA No. 96481/2021 -
CONDONATION OF DELAY IN FILING SUBSTITUTION APPLN., IA No.
64498/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT)

Diary No(s). 2001/2021 (XIV)

(IA No. 64271/2021 - CONDONATION OF DELAY 1IN FILING, IA
No.64270/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT,
IA No. 9094/2023 - EXEMPTION FROM FILING O.T., IA No. 9093/2023 -
PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES)

Diary No(s). 2927/2021 (XIV)

(IA No. 36224/2021 - CONDONATION OF DELAY 1IN FILING, IA
No.36229/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT,
IA No. 36230/2021 - PERMISSION TO FILE ADDITIONAL

DOCUMENTS/FACTS/ANNEXURES)

Diary No(s). 4276/2021 (XIV)

(IA No. 127376/2021 - APPLICATION FOR CONDONATION OF DELAY IN,
FILING THE APPLICATION FOR SETTING ASIDE THE ABATEMENT, IA
No.116614/2021 - APPLICATION FOR SUBSTITUTION, IA No. 63912/2021 -
CONDONATION OF DELAY IN FILING, IA No. 127372/2021 - CONDONATION OF
DELAY IN FILING SUBSTITUTION APPLN., IA No. 63913/2021 - EXEMPTION
FROM FILING C/C OF THE IMPUGNED JUDGMENT, IA No. 127374/2021 -
SETTING ASIDE AN ABATEMENT)

Diary No(s). 7862/2021 (XIV)
(IA No. 64277/2021 - CONDONATION OF DELAY 1IN FILING, IA
No.64276/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT)

Diary No(s). 9555/2021 (XIV)
(IA No. 52751/2021 - CONDONATION OF DELAY IN FILING, IA
No.52750/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT)

Diary No(s). 10043/2021 (XIV)
(IA No. 55362/2021 - CONDONATION OF DELAY 1IN FILING, IA
No.55366/2021 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 17118/2021 (XIV)

(IA No. 106005/2021 - CONDONATION OF DELAY 1IN FILING, IA
No.106006/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT
IA No. 106008/2021 - EXEMPTION FROM FILING 0.T.)

SLP(C) No. 16015/2021 (XIV)
(IA No. 98339/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT, IA No. 98340/2021 - EXEMPTION FROM FILING 0.T.)

Diary No(s). 17877/2021 (XIV)
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(IA No. 1603998/2021 - CONDONATION OF DELAY 1IN FILING, IA
No.156176/2023 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

Diary No(s). 22128/2021 (XIV)
(IA No. 46281/2022 - CONDONATION OF DELAY IN FILING, IA No.
46282/2022 - EXEMPTION FROM FILING 0.T.)

Diary No(s). 26601/2021 (XIV)

(IA No. 155348/2021 - CONDONATION OF DELAY 1IN FILING, IA
No.155349/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 26605/2021 (XIV)

(IA No. 155747/2021 - CONDONATION OF DELAY 1IN FILING, IA
No.155748/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED

JUDGMENT, IA No. 155749/2021 - EXEMPTION FROM FILING O.T.)

Diary No(s). 26687/2021 (XIV)
(IA No. 40499/2022 - CONDONATION OF DELAY IN FILING, IA No.
40501/2022 - EXEMPTION FROM FILING O.T.)

Diary No(s). 28686/2021 (XIV)
(IA No. 155744/2021 - CONDONATION OF DELAY IN FILING, IA No.
155745/2021 - EXEMPTION FROM FILING 0.T.)

Diary No(s). 28978/2021 (XIV)

(IA No. 159516/2021 - CONDONATION OF DELAY IN FILING, IA No.
159517/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT,
IA No. 159518/2021 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 29094/2021 (XIV)
(IA No. 157709/2021 - CONDONATION OF DELAY IN FILING)

Diary No(s). 29096/2021 (XIV)

(IA No. 157154/2021 - CONDONATION OF DELAY IN FILING, IA No.
157157/2021 - EXEMPTION FROM FILING O0.T., IA No. 61003/2022 -
SUBSTITUTED SERVICE)

Diary No(s). 3096/2022 (XIV)

(IA No. 93873/2022 - CONDONATION OF DELAY IN FILING, IA No.
93874/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT, IA
No. 93875/2022 - EXEMPTION FROM FILING O.T.)

Diary No(s). 10284/2022 (XIV)

(IA No. 81210/2022 - CONDONATION OF DELAY IN FILING, IA No.
81212/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT, IA
No. 81214/2022 - EXEMPTION FROM FILING O.T.)

Diary No(s). 11493/2022 (XIV)

(IA No. 73979/2022 - CONDONATION OF DELAY IN FILING, IA No.
73980/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT)
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Diary No(s). 12203/2022 (XIV)

(IA No. 86837/2022 - CONDONATION OF DELAY IN FILING, IA No.
86838/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT, IA
No. 86839/2022 - PERMISSION TO FILE ADDITIONAL

DOCUMENTS/FACTS/ANNEXURES)

Diary No(s). 12377/2022 (XIV)

(IA No. 86401/2022 - CONDONATION OF DELAY IN FILING, IA No.
86402/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT, IA
No. 86403/2022 - PERMISSION TO FILE ADDITIONAL

DOCUMENTS/FACTS/ANNEXURES)

Diary No(s). 12659/2022 (XIV)
(IA No. 74968/2022 - CONDONATION OF DELAY IN FILING, IA No.
74970/2022 - EXEMPTION FROM FILING 0.T.)

Diary No(s). 12924/2022 (XIV)
(IA No. 70374/2022 - CONDONATION OF DELAY IN FILING, IA No.
70372/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT)

SLP(C) No. 13933/2022 (XIV)

(IA No. 143106/2022 - EXEMPTION FROM FILING AFFIDAVIT, IA No.
93299/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT, IA
No. 93300/2022 - EXEMPTION FROM FILING 0.T.)

SLP(C) No. 13774/2022 (XIV)

(IA No. 172361/2022 - APPLICATION FOR SUBSTITUTION, IA No.
172366/2022 - CONDONATION OF DELAY IN FILING SUBSTITUTION APPLN.,
IA No. 93321/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT, IA No. 172362/2022 - SETTING ASIDE AN ABATEMENT)

SLP(C) No. 3259/2019 (XIV)
(IA No. 10746/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 22434/2019 (XIV)
(IA No. 108665/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 20223/2021 (XIV)
(IA No. 125273/2021 - CONDONATION OF DELAY IN FILING, IA No.
125275/2021 - EXEMPTION FROM FILING 0.T.)

SLP(C) No. 21608/2022 (XIV)

Diary No(s). 2/2022 (XIV)

(IA No. 126733/2022 - APPLICATION FOR SUBSTITUTION, TIA No.
91238/2023 - APPLICATION FOR SUBSTITUTION, IA No. 18192/2022 -
CONDONATION OF DELAY IN FILING, IA No. 161819/2022 - CONDONATION OF
DELAY 1IN FILING SUBSTITUTION APPLN., IA No. 91241/2023 -
CONDONATION OF DELAY 1IN FILING SUBSTITUTION APPLN., IA No.
18193/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT, IA
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No. 177835/2022 - EXEMPTION FROM FILING O.T., IA No. 91242/2023 -
SETTING ASIDE AN ABATEMENT, IA No. 49837/2023 - SETTING ASIDE AN
ABATEMENT, IA No. 110779/2023 - SUBSTITUTED SERVICE)

Diary No(s). 2588/2022 (XIV)

(IA No. 58046/2022 - CONDONATION OF DELAY IN FILING, IA No.
58047/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT, IA
No. 58048/2022 - EXEMPTION FROM FILING 0.T.)

Diary No(s). 8581/2022 (XIV)

(IA No. 115188/2023 - CONDONATION OF DELAY IN FILING, IA
No.115189/2023 - CONDONATION OF DELAY IN REFILING/CURING THE
DEFECTS, IA No. 115190/2023 - EXEMPTION FROM FILING C/C OF THE
IMPUGNED JUDGMENT, IA No. 115191/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 11765/2022 (XIV)
(IA No. 81334/2022 - CONDONATION OF DELAY IN FILING, IA No.
81335/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT)

Diary No(s). 15687/2022 (XIV)
(IA No. 618/2023 - CONDONATION OF DELAY IN FILING, IA No. 623/2023
- EXEMPTION FROM FILING 0.T.)

Diary No(s). 19545/2022 (XIV-A)
(IA No. 88947/2022 - MODIFICATION)

Diary No(s). 21004/2022 (XIV)
(IA No. 26650/2023 - CONDONATION OF DELAY IN FILING, IA No.
26652/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT)

Diary No(s). 21033/2022 (XIV)

(IA No. 205998/2022 - CONDONATION OF DELAY IN REFILING/CURING THE
DEFECTS, IA No. 205999/2022 - EXEMPTION FROM FILING C/C OF THE
IMPUGNED JUDGMENT)

Diary No(s). 21052/2022 (XIV)

(IA No. 28813/2023 - CONDONATION OF DELAY IN FILING, IA No.
28814/2023 - CONDONATION OF DELAY IN REFILING/CURING THE DEFECTS,
IA No. 28815/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT, IA No. 28817/2023 - EXEMPTION FROM FILING O0.T.)

SLP(C) No. 18608/2022 (XIV)
(IA No. 172380/2022 - SUBSTITUTED SERVICE)

Diary No(s). 24674/2022 (XIV)

(IA No. 114216/2023 - CONDONATION OF DELAY IN FILING, IA
No.114218/2023 - CONDONATION OF DELAY IN REFILING/CURING THE
DEFECTS, IA No. 114217/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 27935/2022 (XIV)

(IA No. 27622/2023 - CONDONATION OF DELAY IN REFILING/CURING THE
DEFECTS)
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DELAY
REFILING/CURING THE

IN FILING,

Diary No(s). 27959/2022 (XIV)

(IA No. 29333/2023 - CONDONATION OF

No.29334/2023 - CONDONATION OF DELAY 1IN

DEFECTS, IA No. 29335/2023 - EXEMPTION FROM FILING O0.T.)
Diary No(s). 37562/2022 (XIV-A)

(IA No. 181153/2022 - CONDONATION OF

No.179180/2022 - RECALLI

MA 46/2023 (XIV-A)

(FOR RECALLING THE COURTS ORDER ON IA 188959/2022,

NG THE COURTS ORDER)

OF DELAY IN FILING ON IA 188964/2022)

Diary No(s). 39883/2022
(IA No. 191547/2022
No0.191540/2022 - RECALLI

Diary No(s). 40294/2022
(IA No. 193693/2022
No.193688/2022 - RECALLI

Diary No(s). 40305/2022
(IA No. 193716/2022 -
193710/2022 - RECALLING

Diary No(s). 406310/2022
(IA No. 193744/2022 -
193739/2022 - RECALLING

Diary No(s). 40767/2022
(IA No. 196327/2022 -
196324/2022 - RECALLING

Diary No(s). 40773/2022
(IA No. 196363/2022 -
196358/2022 - RECALLING

Diary No(s). 42742/2022
(IA No. 59263/2023 -
No.205346/2022 - RECALLI

Diary No(s). 42745/2022
(IA No. 59442/2023 -
205357/2022 - RECALLING

(XIV-A)
- CONDONATION OF
NG THE COURTS ORDER)

(XIV-A)
- CONDONATION OF
NG THE COURTS ORDER)

(XIV-A)
CONDONATION OF DELAY
THE COURTS ORDER)

(XIV-A)
CONDONATION OF DELAY
THE COURTS ORDER)

(XIV-A)
CONDONATION OF DELAY
THE COURTS ORDER)

(XIV-A)
CONDONATION OF DELAY
THE COURTS ORDER)

(XIV-A)

CONDONATION OF
NG THE COURTS ORDER)

(XIV-A)

DELAY

DELAY

DELAY

IN

IN

IN

IN

DELAY

CONDONATION OF DELAY 1IN

THE COURTS ORDER)

Diary No(s). 411/2023 (XIV-A)

(IA No. 138907/2023

- CONDONATION OF

No.1087/2023 - MODIFICATION OF COURT ORDER)

Diary No(s). 446/2023 (XIV-A)

(IA No. 1447/2023 -
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1444/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 501/2023 (XIV)

(IA No. 10497/2023 - CONDONATION OF DELAY IN FILING, IA No.
10498/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT)

Diary No(s). 522/2023 (XIV-A)
(IA No. 1807/2023 - CONDONATION OF DELAY IN FILING, IA No.
1804/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 541/2023 (XIV-A)
(IA No. 1882/2023 - CONDONATION OF DELAY 1IN FILING, IA No.
1879/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 724/2023 (XIV)
(IA No. 113710/2023 - CONDONATION OF DELAY IN FILING, IA No.
113712/2023 - CONDONATION OF DELAY IN REFILING/CURING THE DEFECTS,
IA No. 113715/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT, IA No. 113713/2023 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

MA 1626/2023 (XIV-A)
(FOR CONDONATION OF DELAY IN FILING ON IA 3560/2023, IA No.
3552/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 1015/2023 (XIV-A)
(IA No. 4256/2023 - CONDONATION OF DELAY 1IN FILING, IA No.
4253/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 1137/2023 (XIV-A)
(IA No. 138919/2023 - CONDONATION OF DELAY IN FILING, IA No.
4960/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 1460/2023 (XIV-A)

(IA No. 6694/2023 - CONDONATION OF DELAY IN FILING, IA No.
6696/2023 - EXEMPTION FROM FILING O.T., IA No. 6691/2023 -
RECALLING THE COURTS ORDER)

Diary No(s). 1464/2023 (XIV-A)

(IA No. 6695/2023 - CONDONATION OF DELAY IN FILING, IA No.
6697/2023 - EXEMPTION FROM FILING O0.T., IA No. 6693/2023 -
RECALLING THE COURTS ORDER)

Diary No(s). 1466/2023 (XIV-A)

(IA No. 6704/2023 - CONDONATION OF DELAY 1IN FILING, IA No.
6705/2023 - EXEMPTION FROM FILING O.T., IA No. 6702/2023 -
RECALLING THE COURTS ORDER)

Diary No(s). 3958/2023 (XIV)

(IA No. 114982/2023 - CONDONATION OF DELAY IN FILING, IA No.
114984/2023 - CONDONATION OF DELAY IN REFILING/ CURING THE DEFECTS,
IA No. 114983/2023 - EXEMPTION FROM FILING O0.T.)
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Diary No(s). 4091/2023 (XIV-A)

(IA No. 20072/2023 - CONDONATION OF DELAY IN FILING
IA No. 20073/2023 - EXEMPTION FROM FILING O.T.

IA No. 20071/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 4510/2023 (XIV)
(IA No. 22395/2023 - CONDONATION OF DELAY IN FILING
IA No. 22394/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 4531/2023 (XIV)
(IA No.52847/2023-CONDONATION OF DELAY IN FILING)

Diary No(s). 4743/2023 (XIV)
(IA No. 23463/2023 - CONDONATION OF DELAY IN FILING
IA No. 23461/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 4990/2023 (XIV-A)

(IA No. 24828/2023 - CONDONATION OF DELAY IN FILING
IA No. 24831/2023 - EXEMPTION FROM FILING O.T.

IA No. 24827/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 5385/2023 (XIV)
(IA No. 30840/2023 - CONDONATION OF DELAY IN FILING)

Diary No(s). 6523/2023 (XIV-A)
(IA No. 33043/2023 - CONDONATION OF DELAY IN FILING
IA No. 33041/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 6524/2023 (XIV-A)
(IA No. 33042/2023 - CONDONATION OF DELAY IN FILING
IA No. 33039/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 8250/2023 (XIV)

(IA No. 55245/2023 - CONDONATION OF DELAY IN FILING

IA No. 55249/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 16561/2023 (XIV-A)
(IA No. 51673/2023 - CONDONATION OF DELAY IN FILING
IA No. 51671/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 11257/2023 (XIV)

(IA No. 84185/2023 - CONDONATION OF DELAY IN FILING

IA No. 84187/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 84188/2023 - EXEMPTION FROM FILING O0.T.)

MA 1643/2023 in R.P.(C) No. 556/2017 In C.A. No. 8477/2016 (XIV-A)
(FOR RECALLING THE COURTS ORDER ON IA 55469/2023
FOR CONDONATION OF DELAY IN FILING ON IA 55472/2023)

Diary No(s). 11591/2023 (XIV)
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(IA No. 93428/2023 - CONDONATION OF DELAY IN FILING
IA No. 93429/2023 - CONDONATION OF DELAY IN REFILING
DEFECTS

IA No. 93430/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT)

Diary No(s). 12025/2023 (XIV)

(IA No. 84936/2023 - CONDONATION OF DELAY IN FILING
IA No. 84937/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT)

Diary No(s). 12338/2023 (XIV)

(IA No. 112831/2023 - CONDONATION OF DELAY IN FILING
IA No. 112833/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT

IA No. 112834/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 12639/2023 (XIV-A)
(IA No. 61958/2023 - CONDONATION OF DELAY IN FILING
IA No. 61957/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 12978/2023 (XIV-A)
(IA No. 64709/2023 - CONDONATION OF DELAY IN FILING
IA No. 64708/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 13159/2023 (XIV-A)
(IA No. 65302/2023 - CONDONATION OF DELAY IN FILING
IA No. 65299/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 13549/2023 (XIV)

(IA No. 108753/2023 - CONDONATION OF DELAY IN FILING
IA No. 108757/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT)

Diary No(s). 14584/2023 (XIV-A)
(IA No. 71274/2023 - CONDONATION OF DELAY IN FILING
IA No. 71275/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 14601/2023 (XIV-A)
(IA No. 71310/2023 - CONDONATION OF DELAY IN FILING
IA No. 71308/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 14703/2023 (XIV)
(IA No. 102354/2023 - CONDONATION OF DELAY IN FILING
IA No. 102355/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 14854/2023 (XIV-A)
(IA No. 72647/2023 - CONDONATION OF DELAY IN FILING
IA No. 72646/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 15173/2023 (XIV)

(IA No. 84241/2023 - CONDONATION OF DELAY IN FILING
IA No. 84245/2023 - EXEMPTION FROM FILING C/C OF
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JUDGMENT
IA No. 84249/2023 - EXEMPTION FROM FILING O.T.)

Diary No(s). 15177/2023 (XIV)
(IA No. 88850/2023 - CONDONATION OF DELAY IN FILING

IA No. 88852/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED

JUDGMENT)

Diary No(s). 15266/2023 (XIV)
(IA No. 101610/2023 - CONDONATION OF DELAY IN FILING

IA No. 101613/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED

JUDGMENT
IA No. 101615/20623 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 15542/2023 (XIV)
(IA No. 102427/2023 - CONDONATION OF DELAY IN FILING

IA No. 102429/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED

JUDGMENT)

Diary No(s). 15544/2023 (XIV)
(IA No. 112217/2023 - CONDONATION OF DELAY IN FILING
IA No. 112220/2023 - EXEMPTION FROM FILING 0.T.)

Diary No(s). 15550/2023 (XIV)
(IA No. 107800/2023 - CONDONATION OF DELAY IN FILING)

Diary No(s). 15557/2023 (XIV)

(IA No. 101310/2023 - CONDONATION OF DELAY IN FILING
IA No. 101311/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT)

Diary No(s). 15806/2023 (XIV)
(IA No. 102308/2023 - CONDONATION OF DELAY IN FILING)

Diary No(s). 15812/2023 (XIV)

(IA No. 109262/2023 - CONDONATION OF DELAY IN FILING
IA No. 109264/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT

IA No. 109265/2023 - EXEMPTION FROM FILING 0.T.)

Diary No(s). 15815/2023 (XIV)

(IA No. 103614/2023 - CONDONATION OF DELAY IN FILING
IA No. 103615/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT

IA No. 103617/2023 - EXEMPTION FROM FILING 0.T.)

Diary No(s). 16246/2023 (XIV)

(IA No. 107263/2023 - CONDONATION OF DELAY IN FILING
IA No. 107264/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT

IA No. 107265/2023 - EXEMPTION FROM FILING 0.T.)

C.A. No. 8565/2016 (XIV-A)
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(IA No. 66226/2022 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 29251/2022 - EXEMPTION FROM FILING O.T.

IA No. 54142/2022 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES
IA No. 29247/2022 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES
IA No. 28471/2022 - PERMISSION TO FILE ADDITIONAL

DOCUMENTS/FACTS/ANNEXURES)

SLP(C) No. 3041-3042/2018 (XIV)

(IA No. 5348/2018 - EXEMPTION FROM FILING O.T.

IA No. 5349/2018 - PERMISSION TO PLACE ADDITIONAL FACTS AND
GROUNDS)

SLP(C) No. 2272/2019 (XIV)
(IA No. 157630/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 6568/2020 (XIV)
(IA  No.  28734/2020 - PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

Diary No(s). 29182/2021 (XIV)

(IA No. 157925/2021 - CONDONATION OF DELAY IN FILING

IA No. 157926/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 159164/2021 - EXEMPTION FROM FILING 0.T.)

Diary No(s). 30749/2021 (XIV-A)

(IA No. 162822/2021 - CONDONATION OF DELAY IN FILING REVIEW
PETITION
IA No. 159186/2022 - PERMISSION TO FILE ADDITIONAL

DOCUMENTS/FACTS/ANNEXURES)

Diary No(s). 13525/2022 (XIV)

(IA No. 75445/2022 - CONDONATION OF DELAY IN FILING

IA No. 75446/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 75448/2022 - EXEMPTION FROM FILING O.T.)

Diary No(s). 22888/2022 (XIV)

(IA No. 121148/2023 - CONDONATION OF DELAY IN FILING

IA No. 121146/2023 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS

IA No. 121154/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 121151/2023 - EXEMPTION FROM FILING 0.T.)

Diary No(s). 23688/2022 (XIV)

(IA No. 132213/2023 - CONDONATION OF DELAY IN FILING

IA No. 132212/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)
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Diary No(s). 25278/2022 (XIV)

(IA No. 133722/2023 - CONDONATION OF DELAY IN FILING

IA No. 133721/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 27992/2022 (XIV)

(FOR ADMISSION and I.R. and IA No0.27312/2023-CONDONATION OF DELAY
IN FILING and IA No0.27313/2023-CONDONATION OF DELAY IN REFILING /
CURING THE DEFECTS)

Diary No(s). 28055/2022 (XIV)

(IA No. 104364/2023 - CONDONATION OF DELAY IN FILING

IA No. 104369/2023 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS

IA No. 104371/2023 - EXEMPTION FROM FILING 0.T.)

Diary No(s). 28446/2022 (XIV)

(IA No. 65986/2023 - CONDONATION OF DELAY IN FILING

IA No. 65988/2023 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS)

Diary No(s). 29314/2022 (XIV)
(IA No. 172268/2022 - CONDONATION OF DELAY IN FILING)

Diary No(s). 30121/2022 (XIV)

(IA No. 151643/2022 - CONDONATION OF DELAY IN FILING

IA No. 151644/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 32408/2022 (XIV)

(IA No. 124271/2023 - CONDONATION OF DELAY IN FILING

IA No. 124272/2023 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS

IA No. 124273/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 124275/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 32409/2022 (XIV)

(IA No. 121979/2023 - CONDONATION OF DELAY IN FILING

IA No. 121981/2023 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS)

Diary No(s). 37246/2022 (XIV)

(FOR EXEMPTION FROM FILING O.T. ON IA 125225/2023

IA No. 125221/2023 - CONDONATION OF DELAY IN FILING

IA No. 125223/2023 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS

IA No. 125224/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 125225/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 39904/2022 (XIV)
(IA No. 42733/2023 - CONDONATION OF DELAY IN FILING
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IA No. 42736/2023 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS

IA No. 42741/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 102/2023 (XIV)

(IA No. 139116/2023 - CONDONATION OF DELAY IN FILING

IA No. 139117/2023 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS

IA No. 139118/2023 - EXEMPTION FROM FILING O0.T.)

MA 1761/2023 in C.A. No. 8911/2016 (XIV-A)
(IA No. 6666/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 2556/2023 (XIV-A)
(IA No. 12354/2023 - CONDONATION OF DELAY IN FILING
IA No. 12349/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 2941/2023 (XIV-A)
(IA No. 14204/2023 - CONDONATION OF DELAY IN FILING
IA No. 14202/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 4587/2023 (XIV)

(IA No. 43143/2023 - CONDONATION OF DELAY IN FILING

IA No. 43147/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 43145/2023 - EXEMPTION FROM FILING O.T.)

Diary No(s). 8141/2023 (XIV)

(FOR ADMISSION and I.R. and IA No.106727/2023-CONDONATION OF DELAY
IN FILING and IA No.106723/2023-EXEMPTION FROM FILING C/C OF THE
IMPUGNED JUDGMENT and IA No.106730/2023-CONDONATION OF DELAY IN
REFILING / CURING THE DEFECTS)

Diary No(s). 10729/2023 (XIV)

(IA No. 93550/2023 - CONDONATION OF DELAY IN FILING

IA No. 93551/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 93552/2023 - EXEMPTION FROM FILING O.T.)

MA 1642/2023 in C.A. No. 8477/2016 (XIV-A)
(IA No. 55454/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 11587/2023 (XIV)

(IA No. 102545/2023 - CONDONATION OF DELAY IN FILING

IA No. 102552/2023 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS

IA No. 102549/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 102550/2023 - EXEMPTION FROM FILING 0.T.)

Diary No(s). 11597/2023 (XIV)
(IA No. 88881/2023 - CONDONATION OF DELAY IN FILING
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IA No. 88887/2023 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS

IA No. 88883/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 88885/2023 - EXEMPTION FROM FILING O.T.)

Diary No(s). 11767/2023 (XIV-A)

(IA No. 57785/2023- Application for Condonation of delay in filing
M.A.

IA No. 57785/2023 - RECALLING THE COURTS ORDER

IA No. 57784/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 12373/2023 (XIV)

(IA No. 127197/2023 - CONDONATION OF DELAY IN FILING

IA No. 127210/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 127215/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 12740/2023 (XIV-A)
(IA No. 147178/2023 - CONDONATION OF DELAY IN FILING
IA No. 62599/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 12955/2023 (XIV)

(IA No. 137350/2023 - CONDONATION OF DELAY IN FILING

IA No. 137351/2023 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS

IA No. 137352/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 13420/2023 (XIV-A)
(IA No. 131237/2023 - CONDONATION OF DELAY IN FILING
IA No. 66347/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 13544/2023 (XIV-A)

(IA No. 66901/2023 - CONDONATION OF DELAY IN FILING
IA No. 66902/2023 - EXEMPTION FROM FILING O.T.

IA No. 66900/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 13594/2023 (XIV)

(IA No. 94804/2023 - CONDONATION OF DELAY IN FILING

IA No. 94805/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 94806/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 13738/2023 (XIV)

(IA No. 98292/2023 - CONDONATION OF DELAY IN FILING

IA No. 98294/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 13991/2023 (XIV)

(IA No. 1063023/2023 - CONDONATION OF DELAY IN FILING
IA No. 103025/2023 - EXEMPTION FROM FILING O.T.)
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Diary No(s). 14018/2023 (XIV)

(IA No. 99541/2023 - CONDONATION OF DELAY IN FILING

IA No. 99543/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 14075/2023 (XIV)
(IA No. 108601/2023 - CONDONATION OF DELAY IN FILING)

Diary No(s). 14180/2023 (XIV-A)
(IA No. 69485/2023 - CONDONATION OF DELAY IN FILING
IA No. 69481/2023 - RECALLING THE COURTS ORDER)

MA 1722/2023 in C.A. No. 8537/2016 (XIV-A)
(IA No. 193901/2023 - RECALLING THE COURTS ORDER
IA No. 69878/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 14692/2023 (XIV)

(IA No. 105198/2023 - CONDONATION OF DELAY IN FILING

IA No. 105200/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 14751/2023 (XIV)

(IA No. 112164/2023 - CONDONATION OF DELAY IN FILING

IA No. 112165/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 14789/2023 (XIV)
(IA No. 106290/2023 - CONDONATION OF DELAY IN FILING)

Diary No(s). 14797/2023 (XIV)

(IA No. 92773/2023 - CONDONATION OF DELAY IN FILING

IA No. 92771/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 92782/2023 - EXEMPTION FROM FILING O.T.

IA No. 92778/2023 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

Diary No(s). 14860/2023 (XIV)
(IA No. 103915/2023 - CONDONATION OF DELAY IN FILING
IA No. 103916/2023 - EXEMPTION FROM FILING 0.T.)

Diary No(s). 14869/2023 (XIV)
(IA No. 138945/2023 - CONDONATION OF DELAY IN FILING)

Diary No(s). 15284/2023 (XIV)

(IA No. 90081/2023 - CONDONATION OF DELAY IN FILING

IA No. 90082/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 90083/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 15286/2023 (XIV)

(IA No. 102416/2023 - CONDONATION OF DELAY IN FILING

IA No. 102417/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT
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IA No. 102419/2023 - EXEMPTION FROM FILING O.T.)

Diary No(s). 15531/2023 (XIV)
(IA No. 101472/2023 - CONDONATION OF DELAY IN FILING
IA No. 101473/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 15535/2023 (XIV)
(IA No. 104871/2023 - CONDONATION OF DELAY IN FILING
IA No. 104874/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 15558/2023 (XIV)
(IA No. 98194/2023 - CONDONATION OF DELAY IN FILING)

Diary No(s). 15805/2023 (XIV)

(IA No. 104421/2023 - CONDONATION OF DELAY IN FILING
IA No. 104423/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT

IA No. 104425/2023 - EXEMPTION FROM FILING 0.T.)

Diary No(s). 15819/2023 (XIV)

(IA No. 108241/2023 - CONDONATION OF DELAY IN FILING
IA No. 108243/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT)

Diary No(s). 16723/2023 (XIV)

(IA No. 114563/2023 - CONDONATION OF DELAY IN FILING
IA No. 114564/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT)

Diary No(s). 16975/2023 (XIV)

(IA No. 109184/2023 - CONDONATION OF DELAY IN FILING
IA No. 109185/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT

IA No. 109186/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 17063/2023 (XIV)

(IA No. 111612/2023 - CONDONATION OF DELAY IN FILING
IA No. 111613/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT

IA No. 111614/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 17124/2023 (XIV)

(IA No. 101795/2023 - CONDONATION OF DELAY IN FILING
IA No. 101797/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT)

Diary No(s). 17208/2023 (XIV)
(IA No. 111117/2023 - CONDONATION OF DELAY IN FILING)

Diary No(s). 17211/2023 (XIV)

(IA No. 125385/2023 - CONDONATION OF DELAY IN FILING
IA No. 125386/2023 - EXEMPTION FROM FILING O0.T.)

24

THE

THE

THE

THE

THE

THE

IMPUGNED

IMPUGNED

IMPUGNED

IMPUGNED

IMPUGNED

IMPUGNED



Diary No(s). 17829/2023 (XIV)
(IA No. 115999/2023 - CONDONATION OF DELAY IN FILING

IA No. 116000/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED

JUDGMENT
IA No. 116001/2023 - EXEMPTION FROM FILING O.T.)

Diary No(s). 17832/2023 (XIV)
(IA No. 114211/2023 - CONDONATION OF DELAY IN FILING
IA No. 114212/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 18111/2023 (XIV)
(IA No. 116805/2023 - CONDONATION OF DELAY IN FILING
IA No. 116806/2023 - EXEMPTION FROM FILING 0.T.)

Diary No(s). 18183/2023 (XIV)

(IA No. 110592/2023 - CONDONATION OF DELAY IN FILING
IA No. 110594/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT)

Diary No(s). 18682/2023 (XIV)

(IA No. 108465/2023 - CONDONATION OF DELAY IN FILING
IA No. 108466/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT)

Diary No(s). 18684/2023 (XIV)
(IA No. 113618/2023 - CONDONATION OF DELAY IN FILING
IA No. 113619/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 19084/2023 (XIV)

(IA No. 124528/2023 - CONDONATION OF DELAY IN FILING
IA No. 124529/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT)

Diary No(s). 19217/2023 (XIV)

(IA No. 102375/2023 - CONDONATION OF DELAY IN FILING
IA No. 102376/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT

IA No. 102377/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 19983/2023 (XIV)

(IA No. 115571/2023 - CONDONATION OF DELAY IN FILING
IA No. 115572/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT)

Diary No(s). 20119/2023 (XIV)

(IA No. 107594/2023 - CONDONATION OF DELAY IN FILING
IA No. 107595/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT)

Diary No(s). 21126/2023 (XIV)

(IA No. 113987/2023 - CONDONATION OF DELAY IN FILING
IA No. 113986/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT)
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Diary No(s). 21535/2023 (XIV)
(IA No. 116984/2023 - CONDONATION OF DELAY IN FILING
IA No. 116985/2023 - EXEMPTION FROM FILING 0.T.)

Diary No(s). 21669/2023 (XIV)

(IA No. 118504/2023 - CONDONATION OF DELAY IN FILING

IA No. 118505/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 118506/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 21997/2023 (XIV)

(IA No. 119783/2023 - CONDONATION OF DELAY IN FILING

IA No. 119784/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 22457/2023 (XIV)

(IA No. 114462/2023 - CONDONATION OF DELAY IN FILING

IA No. 114459/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 22486/2023 (XIV)
(IA No. 116723/2023 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

Diary No(s). 22524/2023 (XIV-A)
(IA No. 110340/2023 - CONDONATION OF DELAY IN FILING
IA No. 110338/2023 - RECALLING THE COURTS ORDER)

C.A. No. 5539/2017 (XIV-A)
SLP(C) No. 8775/2016 (XIV)
SLP(C) No. 36423/2016 (XIV)

SLP(C) No. 3825/2017 (XIV)
(IA No. 37708/2017 - OT)

R.P.(C) No. 1882/2017 in C.A. No. 8705/2016 (XIV-A)
(FOR ADMISSION and IA No.78942/2017-CONDONATION OF DELAY IN FILING
REVIEW PETITION)

Diary No(s). 17789/2017 (XIV)

(IA No. 15732/2018 - CONDONATION OF DELAY IN FILING REVIEW PETITION
IA No. 189379/2023 - EXEMPTION FROM FILING O.T.

IA No. 189378/2023 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

R.P.(C) No. 1637/2017 in C.A. No. 11581/2016 (XIV-A)
R.P.(C) No. 1113/2018 in C.A. No. 9899/2016 (XIV-A)

(IA No. 6043/2018 - CONDONATION OF DELAY IN FILING REVIEW PETITION
IA No. 6044/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
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JUDGMENT)

R.P.(C) No. 2438/2017 in C.A. No. 8924/2016 (XIV-A)
(IA No. 109609/2017 - CONDONATION OF DELAY IN FILING REVIEW
PETITION)

Diary No(s). 6303/2018 (XIV-A)
(IA No. 31006/2018 - CONDONATION OF DELAY IN FILING)

Diary No(s). 18945/2018 (XIV-A)
(IA No. 73336/2018 - CONDONATION OF DELAY IN FILING REVIEW
PETITION)

SLP(C) No. 20202/2018 (XIV)
(IA No. 96707/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 20210/2018 (XIV)

(IA No. 96114/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 111986/2019 - EXEMPTION FROM FILING O.T.)

SLP(C) No. 21275/2018 (XIV)
(IA No. 99369/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 29144/2018 (XIV)
(IA No. 147152/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 29714/2018 (XIV-A)

(IA No. 112858/2018 - CONDONATION OF DELAY IN FILING REVIEW
PETITION)

Diary No(s). 35922/2018 (XIV-A)

(IA No. 138765/2018 - CONDONATION OF DELAY IN FILING REVIEW
PETITION)

SLP(C) No. 28442/2018 (XIV)
(IA No. 143821/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 29157/2018 (XIV)

(FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
149434/2018

IA No. 149434/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 30454/2018 (XIV)
(IA No. 158905/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 32412/2018 (XIV)
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(IA No. 6950/2020 - APPLICATION FOR CONDONATION OF DELAY IN FILING
THE APPLICATION FOR SETTING ASIDE THE ABATEMENT

IA No. 6946/2020 - APPLICATION FOR SUBSTITUTION

IA No. 167137/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 54975/2019 - INTERVENTION/IMPLEADMENT

IA No. 6949/2020 - SETTING ASIDE AN ABATEMENT)

SLP(C) No. 31861/2018 (XIV)
(IA No. 163614/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 4399/2019 (XIV)
(IA No. 163127/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 1456/2019 (XIV)

(IA No. 14818/2019 - CONDONATION OF DELAY IN FILING

IA No. 14819/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 5812/2019 (XIV)
(IA No. 28045/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 5347/2019 (XIV)
(IA No. 26897/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 15071/2019 (XIV)
(IA No. 79389/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 15081/2019 (XIV)
(IA No. 84970/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 26490/2019 (XIV-A)
(IA No. 110663/2019 - CONDONATION OF DELAY IN FILING REVIEW
PETITION)

SLP(C) No. 2463/2020 (XIV)

(IA No. 193510/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 193511/2019 - PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

SLP(C) No. 4073/2020 (XIV)

(IA No. 119763/2021 - APPLICATION FOR CONDONATION OF DELAY IN
FILING THE APPLICATION FOR SETTING ASIDE THE ABATEMENT

IA No. 119752/2021 - APPLICATION FOR SUBSTITUTION

IA No. 46486/2020 - APPOINT A NEXT FRIEND

IA No. 119754/2021 - CONDONATION OF DELAY IN FILING SUBSTITUTION
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APPLN.

IA No. 197581/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 119758/2021 - SETTING ASIDE AN ABATEMENT)

SLP(C) No. 4077/2020 (XIV)
(IA No. 196810/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 2407/2022 (XIV)
(IA No. 57705/2022 - CONDONATION OF DELAY IN FILING
IA No. 57706/2022 - EXEMPTION FROM FILING O.T.)

Diary No(s). 10218/2022 (XIV)

(FOR ADMISSION and I.R. and IA No.4/2023-CONDONATION OF DELAY IN
FILING and IA No.5/2023-EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT and IA No.6/2023-EXEMPTION FROM FILING O.T. and IA
No.7/2023-CONDONATION OF DELAY IN REFILING / CURING THE DEFECTS)

Diary No(s). 12238/2022 (XIV-A)
(IA No. 60142/2022 - MODIFICATION OF COURT ORDER)

SLP(C) No. 17053/2022 (XIV)
(IA No. 58194/2023 - SUBSTITUTED SERVICE)

Diary No(s). 37093/2022 (XIV-A)
(IA No. 181150/2022 - CONDONATION OF DELAY IN FILING
IA No. 176212/2022 - RECALLING THE COURTS ORDER)

Diary No(s). 38953/2022 (XIV-A)

(IA No. 186245/2022 - CONDONATION OF DELAY IN FILING
IA No. 186247/2022 - EXEMPTION FROM FILING O.T.

IA No. 186243/2022 - RECALLING THE COURTS ORDER)

Diary No(s). 40963/2022 (XIV-A)
(IA No. 197225/2022 - CONDONATION OF DELAY IN FILING
IA No. 197222/2022 - RECALLING THE COURTS ORDER)

Diary No(s). 42064/2022 (XIV-A)
(IA No. 201944/2022 - RECALLING THE COURTS ORDER)

Diary No(s). 42071/2022 (XIV-A)
(IA No. 201969/2022 - RECALLING THE COURTS ORDER)

Diary No(s). 42406/2022 (XIV-A)

(IA No. 120374/2023 - CONDONATION OF DELAY IN FILING
IA No. 203779/2022 - MODIFICATION OF COURT ORDER)
Diary No(s). 42459/2022 (XIV-A)

(IA No. 138913/2023 - CONDONATION OF DELAY IN FILING
IA No. 203962/2022 - MODIFICATION)

Diary No(s). 515/2023 (XIV-A)
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(IA No. 1794/2023 - CONDONATION OF DELAY IN FILING
IA No. 1789/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 527/2023 (XIV-A)
(IA No. 1825/2023 - CONDONATION OF DELAY IN FILING
IA No. 1823/2023 - RECALLING THE COURTS ORDER)

MA 1625/2023 in C.A. No. 8584/2016 (XIV-A)
(IA No. 1895/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 668/2023 (XIV)
(IA No. 2430/2023 - CONDONATION OF DELAY IN FILING
IA No. 2425/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 1001/2023 (XIV-A)
(IA No. 4217/2023 - CONDONATION OF DELAY IN FILING
IA No. 4214/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 1136/2023 (XIV-A)
(IA No. 138922/2023 - CONDONATION OF DELAY IN FILING
IA No. 4933/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 1291/2023 (XIV-A)
(IA No. 5988/2023 - CONDONATION OF DELAY IN FILING
IA No. 5987/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 1465/2023 (XIV-A)

(IA No. 6703/2023 - CONDONATION OF DELAY IN FILING
IA No. 6709/2023 - EXEMPTION FROM FILING O.T.

IA No. 6701/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 2121/2023 (XIV-A)
(IA No. 9893/2023 - CONDONATION OF DELAY IN FILING
IA No. 9891/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 3578/2023 (XIV-A)
(IA No. 17700/2023 - CONDONATION OF DELAY IN FILING
IA No. 17699/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 4083/2023 (XIV-A)

(IA No. 20047/2023 - CONDONATION OF DELAY IN FILING
IA No. 20119/2023 - EXEMPTION FROM FILING O.T.

IA No. 20044/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 4086/2023 (XIV-A)

(IA No. 20059/2023 - CONDONATION OF DELAY IN FILING
IA No. 20060/2023 - EXEMPTION FROM FILING O.T.

IA No. 20057/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 4242/2023 (XIV-A)

(IA No. 20906/2023 - CONDONATION OF DELAY IN FILING
IA No. 20908/2023 - EXEMPTION FROM FILING O.T.

IA No. 20900/2023 - RECALLING THE COURTS ORDER)
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Diary No(s). 4477/2023 (XIV-A)
(IA No. 22224/2023 - CONDONATION OF DELAY IN FILING
IA No. 22222/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 4967/2023 (XIV-A)

(IA No. 24731/2023 - CONDONATION OF DELAY IN FILING
IA No. 24733/2023 - EXEMPTION FROM FILING O.T.

IA No. 24728/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 10980/2023 (XIV-A)
(IA No. 53483/2023 - CLARIFICATION/DIRECTION
IA No. 80603/2023 - CONDONATION OF DELAY IN FILING)

Diary No(s). 11554/2023 (XIV-A)
(IA No. 56841/2023 - CONDONATION OF DELAY IN FILING
IA No. 56838/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 11562/2023 (XIV-A)
(IA No. 56866/2023 - CONDONATION OF DELAY IN FILING
IA No. 56864/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 12592/2023 (XIV-A)
(IA No. 61699/2023 - CONDONATION OF DELAY IN FILING
IA No. 61696/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 12635/2023 (XIV-A)
(IA No. 61947/2023 - CONDONATION OF DELAY IN FILING
IA No. 61944/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 13153/2023 (XIV-A)
(IA No. 65270/2023 - CONDONATION OF DELAY IN FILING
IA No. 65268/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 13155/2023 (XIV-A)
(IA No. 65280/2023 - CONDONATION OF DELAY IN FILING
IA No. 65279/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 13323/2023 (XIV-A)
(IA No. 66037/2023 - CONDONATION OF DELAY IN FILING
IA No. 66032/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 13541/2023 (XIV-A)

(IA No. 66895/2023 - CONDONATION OF DELAY IN FILING
IA No. 66896/2023 - EXEMPTION FROM FILING O.T.

IA No. 66892/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 14289/2023 (XIV-A)
(IA No. 133033/2023 - CONDONATION OF DELAY IN FILING
IA No. 69724/2023 - MODIFICATION)

Diary No(s). 14353/2023 (XIV-A)
(IA No. 70112/2023 - CONDONATION OF DELAY IN FILING
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IA No. 70110/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 14845/2023 (XIV-A)
(IA No. 72623/2023 - CONDONATION OF DELAY IN FILING
IA No. 72621/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 17744/2023 (XIV-A)

(IA No. 87117/2023 - CONDONATION OF DELAY IN FILING
IA No. 87119/2023 - EXEMPTION FROM FILING O.T.

IA No. 87113/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 21344/2023 (XIV-A)

(IA No. 105106/2023 - CONDONATION OF DELAY IN FILING
IA No. 105108/2023 - EXEMPTION FROM FILING O.T.

IA No. 105101/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 22699/2023 (XIV-A)
(IA No. 111152/2023 - CONDONATION OF DELAY IN FILING
IA No. 111150/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 23142/2023 (XIV-A)
(IA No. 112727/2023 - CONDONATION OF DELAY IN FILING
IA No. 112726/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 24734/2023 (XIV-A)
(IA No. 117565/2023 - CONDONATION OF DELAY IN FILING
IA No. 117564/2023 - RECALLING THE COURTS ORDER)

SLP(C) No. 8797/2016 (XIV)
(IA  No. 141306/2022
DOCUMENTS/FACTS/ANNEXURES)

SLP(C) No. 8761/2016 (XIV)
(IA  No. 144612/2021
DOCUMENTS/FACTS/ANNEXURES )

SLP(C) No. 8768/2016 (XIV)
(IA No. 164654/2021
DOCUMENTS/FACTS/ANNEXURES)

SLP(C) No. 5910/2016 (XIV)
SLP(C) No. 8776/2016 (XIV)

SLP(C) No. 8766/2016 (XIV)
C.A. No. 5538/2017 (XIV-A)

SLP(C) No. 584/2017 (XIV)
SLP(C) No. 28277/2016 (XIV)

SLP(C) No. 4873/2018 (XIV)

PERMISSION TO FILE

PERMISSION TO FILE

PERMISSION TO FILE

ADDITIONAL

ADDITIONAL

ADDITIONAL

(IA No. 23467/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
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JUDGMENT)

SLP(C) No. 16251/2018 (XIV)
(IA No. 71953/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 20205/2018 (XIV)

(IA No. 96586/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No.  44536/2022 - PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

SLP(C) No. 20203/2018 (XIV)
(IA No. 96683/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 20459/2018 (XIV)

(IA No. 99240/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 157625/2023 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

SLP(C) No. 30451/2018 (XIV)

(IA No. 158077/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No.  44514/2022 - PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

SLP(C) No. 29611/2018 (XIV)

(IA No. 19745/2022 - APPLICATION FOR CONDONATION OF DELAY IN FILING
THE APPLICATION FOR SETTING ASIDE THE ABATEMENT

IA No. 94550/2019 - APPLICATION FOR SUBSTITUTION

IA No. 94552/2019 - CONDONATION OF DELAY IN FILING SUBSTITUTION
APPLN.

IA No. 153069/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 96040/2022 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

IA No. 19743/2022 - SETTING ASIDE AN ABATEMENT)

SLP(C) No. 28219/2018 (XIV)
(IA No. 141365/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 29825/2018 (XIV)

(IA No. 153130/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 30445/2018 (XIV)

(IA No. 157694/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 4398/2019 (XIV)
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SLP(C) No. 8323/2019 (XIV)
(IA No. 46926/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 7945/2019 (XIV)
(IA No. 44297/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 10386/2019 (XIV)
(IA No. 61143/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 14576/2019 (XIV)
(IA No. 79643/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 14565/2019 (XIV)
(IA No. 79870/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 19172/2019 (XIV)

(IA No. 93445/2019 - CONDONATION OF DELAY IN FILING

IA No. 93447/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

MA 1416/2019 in R.P.(C) No. 551/2017 In C.A. No. 8508/2016 (XIV-A)
(IA No. 101552/2019 - MODIFICATION OF COURT ORDER)

MA 2327/2019 in R.P.(C) No. 401/2017 In C.A. No. 8541/2016 (XIV-A)
(IA No. 158968/2019 - MODIFICATION OF COURT ORDER)

Diary No(s). 41950/2019 (XIV)

(IA No. 168787/2021 - APPROPRIATE ORDERS/DIRECTIONS

IA No. 183374/2019 - CONDONATION OF DELAY IN FILING

IA No. 183376/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 4110/2020 (XIV)
(IA No. 187701/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 4114/2020 (XIV)

(IA No. 92301/2023 - APPLICATION FOR PERMISSION

IA No. 189016/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 92306/2023 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

SLP(C) No. 4895/2020 (XIV)

(IA No. 8453/2020 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT
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IA No. 141237/2021 - EXEMPTION FROM FILING O.T.
IA No. 141235/2021 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

Diary No(s). 1558/2020 (XIV)

(IA No. 10219/2020 - CONDONATION OF DELAY IN FILING

IA No. 10220/2020 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

MA 626/2020 (XIV-A)
(IA No. 21208/2020 - MODIFICATION OF COURT ORDER)

MA 611/2020 (XIV-A)
(IA No. 21213/2020 - MODIFICATION OF COURT ORDER)

Diary No(s). 6926/2020 (XIV)

(IA No. 36646/2020 - CONDONATION OF DELAY IN FILING

IA No. 36647/2020 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 24244/2020 (XIV)

(IA No. 123444/2020 - CONDONATION OF DELAY IN FILING

IA No. 123445/2020 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 24247/2020 (XIV)

(IA No. 161946/2021 - APPLICATION FOR SUBSTITUTION

IA No. 123719/2020 - CONDONATION OF DELAY IN FILING

IA No. 161948/2021 - CONDONATION OF DELAY IN FILING SUBSTITUTION
APPLN. )

Diary No(s). 9458/2021 (XIV)

(IA No. 55467/2021 - CONDONATION OF DELAY IN FILING

IA No. 55468/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 22256/2021 (XIV)

(IA No. 163397/2021 - CONDONATION OF DELAY IN FILING
IA No. 176919/2022 - CONDONATION OF DELAY IN FILING
IA No. 163399/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 127397/2022 - EXEMPTION FROM FILING O.T.

IA No. 163400/2021 - EXEMPTION FROM FILING O.T.

IA No. 176912/2022 - EXEMPTION FROM FILING O.T.

IA No. 127395/2022 - INTERVENTION/IMPLEADMENT

IA No. 176910/2022 - INTERVENTION/IMPLEADMENT

IA No. 176915/2022 - SETTING ASIDE AN ABATEMENT)

Diary No(s). 22630/2021 (XIV)
(IA No. 45229/2022 - CONDONATION OF DELAY IN FILING
IA No. 45230/2022 - EXEMPTION FROM FILING O.T.)

Diary No(s). 24734/2021 (XIV)
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(IA No. 69169/2022 - APPLICATION FOR SUBSTITUTION
IA No. 145916/2021 - CONDONATION OF DELAY IN FILING
IA No. 145917/2021 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 28767/2021 (XIV)

(IA No. 158041/2021 - CONDONATION OF DELAY IN FILING

IA No. 158044/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 31393/2021 (XIV)

(IA No. 5599/2022 - CONDONATION OF DELAY IN FILING

IA No. 5600/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 31839/2021 (XIV)

(IA No. 168312/2021 - CONDONATION OF DELAY IN FILING

IA No. 168310/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 1359/2022 (XIV)

(IA No. 7127/2022 - CONDONATION OF DELAY IN FILING

IA No. 7126/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 86399/2022 - EXEMPTION FROM FILING O.T.)

Diary No(s). 2441/2022 (XIV)

(IA No. 11246/2022 - CONDONATION OF DELAY IN FILING

IA No. 11247/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 9841/2022 (XIV)

(IA No. 51646/2022 - CONDONATION OF DELAY IN FILING

IA No. 51647/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 18034/2022 (XIV-A)

(IA No. 84043/2022 - APPLICATION FOR LISTING REVIEW PETITION IN
OPEN COURT

IA No. 84041/2022 - CONDONATION OF DELAY IN FILING REVIEW PETITION
IA No. 84042/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 84044/2022 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

Diary No(s). 21978/2022 (XIV)

(FOR ADMISSION and I.R. and IA No0.204857/2022-CONDONATION OF DELAY
IN FILING and IA No0.204858/2022-EXEMPTION FROM FILING C/C OF THE
IMPUGNED JUDGMENT)

Diary No(s). 23770/2022 (XIV)

(IA No. 132363/2023 - CONDONATION OF DELAY IN FILING

IA No. 132364/2023 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS
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IA No. 132366/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 24353/2022 (XIV)
(FOR ADMISSION and I.R. and IA No0.122562/2022-CONDONATION OF DELAY
IN FILING)

Diary No(s). 41774/2022 (XIV-A)
(IA No. 200976/2022 - RECALLING THE COURTS ORDER)

Diary No(s). 41777/2022 (XIV-A)
(IA No. 200997/2022 - RECALLING THE COURTS ORDER)

Diary No(s). 402/2023 (XIV-A)
(IA No. 138916/2023 - CONDONATION OF DELAY IN FILING
IA No. 1057/2023 - MODIFICATION OF COURT ORDER)

Diary No(s). 937/2023 (XIV)

(IA No. 6233/2023 - CONDONATION OF DELAY IN FILING

IA No. 6234/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 63423/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 1204/2023 (XIV)
(IA No. 22332/2023 - CONDONATION OF DELAY IN FILING
IA No. 22334/2023 - EXEMPTION FROM FILING O0.T.)

MA 1647/2023 in C.A. No. 8566/2016 (XIV-A)
(IA No. 13947/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 3484/2023 (XIV-A)
(IA No. 17225/2023 - MODIFICATION OF COURT ORDER)

Diary No(s). 4367/2023 (XIV-A)
(IA No. 21599/2023 - MODIFICATION)

Diary No(s). 11258/2023 (XIV)

(FOR ADMISSION and I.R. and IA No.84730/2023-CONDONATION OF DELAY
IN FILING and IA No0.84731/2023-EXEMPTION FROM FILING C/C OF THE
IMPUGNED JUDGMENT)

Diary No(s). 11686/2023 (XIV)

(IA No. 57459/2023 - CONDONATION OF DELAY IN FILING

IA No. 57458/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 11706/2023 (XIV-A)
(IA No. 57543/2023 - CONDONATION OF DELAY IN FILING
IA No. 57541/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 15864/2023 (XIV)

(IA No. 95000/2023 - CONDONATION OF DELAY IN FILING

IA No. 95002/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)
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SLP(C) No. 33345/2015 (XIV)

(IA No. 213206/2023 - CLARIFICATION/DIRECTION

IA No. 32039/2021 - PERMISSION TO PLACE ADDITIONAL FACTS AND
GROUNDS)

Diary No(s). 39526/2017 (XIV)

(FOR ADMISSION and I.R. and IA No0.26416/2018-CONDONATION OF DELAY
IN FILING and IA No.26421/2018-EXEMPTION FROM FILING C/C OF THE
IMPUGNED JUDGMENT and IA No0.26419/2018-CONDONATION OF DELAY 1IN
REFILING)

R.P.(C) No. 1/2018 in C.A. No. 2980/2017 (XIV-A)

Diary No(s). 7178/2018 (XIV)

(IA No. 60683/2018 - CONDONATION OF DELAY IN FILING

IA No. 60686/2018 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS

IA No. 60685/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No.  202934/2023 - PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

Diary No(s). 7184/2018 (XIV)

(IA No. 47181/2018 - CONDONATION OF DELAY IN FILING

IA No. 47182/2018 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS

IA No.  201362/2023 - PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

Diary No(s). 7195/2018 (XIV)
(IA No. 43893/2018 - CONDONATION OF DELAY IN FILING)

Diary No(s). 8479/2018 (XIV)
(IA No. 49529/2018 - CONDONATION OF DELAY IN FILING)

SLP(C) No. 21557/2018 (XIV)

(IA No. 103993/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA  No. 21873/2020 -  PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES )

SLP(C) No. 228/2019 (XIV)
(IA No. 180556/2018
DOCUMENTS/FACTS/ANNEXURES)

PERMISSION TO FILE ADDITIONAL

SLP(C) No. 3743/2019 (XIV)

Diary No(s). 10266/2019 (XIV)

(IA No. 85839/2019 - CONDONATION OF DELAY IN FILING

IA No. 85841/2019 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS

IA No. 85842/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT
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IA No. 126709/20620 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

Diary No(s). 15896/2019 (XIV)
(IA No. 82428/2019 - CONDONATION OF DELAY IN FILING)

MA 525/2020 (XIV-A)
(FOR ADMISSION and IA No.2754/2020-MODIFICATION OF COURT ORDER)

Diary No(s). 8804/2020 (XIV)

(IA No. 94954/2020 - CONDONATION OF DELAY IN FILING

IA No. 114416/2023 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS)

Diary No(s). 21134/2020 (XIV)

(IA No. 127040/2020 - CONDONATION OF DELAY IN FILING

IA No. 127042/2020 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 22116/2020 (XIV)

(IA No. 64676/2021 - CONDONATION OF DELAY IN FILING

IA No. 64677/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA  No. 89739/2021 -  PERMISSION TO  FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

Diary No(s). 25769/2020 (XIV)

(IA No. 126683/2020 - CONDONATION OF DELAY IN FILING

IA No. 126684/2020 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 2517/2021 (XIV)

(IA No. 31552/2021 - CONDONATION OF DELAY IN FILING

IA No.  31553/2021 - PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES )

Diary No(s). 762/2022 (XIV)

(IA No. 58456/2022 - CONDONATION OF DELAY IN FILING

IA No. 58457/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 10477/2022 (XIV)

(IA No. 402/2023 - CONDONATION OF DELAY IN FILING

IA No. 40203/2023 - EXEMPTION FROM FILING O.T.

IA No. 406/2023 - EXEMPTION FROM FILING O.T.

IA No. 40200/2023 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

Diary No(s). 15572/2022 (XIV)

(IA No. 184032/2023 - CONDONATION OF DELAY IN FILING

IA No. 184034/2023 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS

IA No. 184035/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
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JUDGMENT
IA No. 184038/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 19652/2022 (XIV)

(IA No. 156376/2023 - CONDONATION OF DELAY IN FILING
IA No. 156377/2023 - CONDONATION OF DELAY IN REFILING
DEFECTS

IA No. 156378/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT

IA No. 156380/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 27649/2022 (XIV)

(IA No. 150124/2022 - CONDONATION OF DELAY IN FILING
IA No. 150125/2022 - EXEMPTION FROM FILING C/C OF
JUDGMENT

IA No. 150126/2022 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 28063/2022 (XIV)

(IA No. 173575/2023 - CONDONATION OF DELAY IN FILING
IA No. 173573/2023 - CONDONATION OF DELAY IN REFILING
DEFECTS

IA No. 173574/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 29641/2022 (XIV)

(IA No. 169455/2023 - CONDONATION OF DELAY IN FILING
IA No. 169456/2023 - CONDONATION OF DELAY IN REFILING
DEFECTS)

Diary No(s). 29697/2022 (XIV)

(IA No. 173290/2023 - CONDONATION OF DELAY IN FILING
IA No. 173295/2023 - CONDONATION OF DELAY IN REFILING
DEFECTS)

Diary No(s). 31979/2022 (XIV)

(IA No. 165040/2023 - CONDONATION OF DELAY IN FILING
IA No. 165042/2023 - CONDONATION OF DELAY IN REFILING
DEFECTS

IA No. 165045/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT)

Diary No(s). 35924/2022 (XIV)

(IA No. 172239/2023 - CONDONATION OF DELAY IN FILING
IA No. 172242/2023 - CONDONATION OF DELAY IN REFILING
DEFECTS

IA No. 172240/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT

IA No. 172241/2023 - EXEMPTION FROM FILING 0.T.)

Diary No(s). 38890/2022 (XIV)
(IA No. 192840/20622 - CONDONATION OF DELAY IN FILING)

Diary No(s). 39067/2022 (XIV)
(IA No. 189726/2022 - CONDONATION OF DELAY IN FILING
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IA No. 189740/2022 - EXEMPTION FROM FILING C/C OF
JUDGMENT)

Diary No(s). 39310/2022 (XIV-A)
(IA No. 188199/2022 - MODIFICATION)

Diary No(s). 41084/2022 (XIV)

(IA No. 172033/2023 - CONDONATION OF DELAY IN FILING
IA No. 172032/2023 - CONDONATION OF DELAY IN REFILING
DEFECTS

IA No. 172035/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT)

Diary No(s). 41445/2022 (XIV)

(IA No. 13764/2023 - CONDONATION OF DELAY IN FILING
IA No. 13768/2023 - CONDONATION OF DELAY IN REFILING
DEFECTS

IA No. 13770/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT)

Diary No(s). 41531/2022 (XIV)

(IA No. 174980/2023 - CONDONATION OF DELAY IN FILING
IA No. 174981/2023 - CONDONATION OF DELAY IN REFILING
DEFECTS

IA No. 179271/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT

IA No. 179270/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 41703/2022 (XIV)

(IA No. 173389/2023 - CONDONATION OF DELAY IN FILING
IA No. 173387/2023 - CONDONATION OF DELAY IN REFILING
DEFECTS

IA No. 173391/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT

IA No. 173392/2023 - EXEMPTION FROM FILING 0.T.)

Diary No(s). 42045/2022 (XIV)

(IA No. 173357/2023 - CONDONATION OF DELAY IN FILING
IA No. 173358/2023 - CONDONATION OF DELAY IN REFILING
DEFECTS

IA No. 173359/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT

IA No. 173362/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 42660/2022 (XIV)

(IA No. 173502/2023 - CONDONATION OF DELAY IN FILING
IA No. 173506/2023 - CONDONATION OF DELAY IN REFILING
DEFECTS

IA No. 173505/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT

IA No. 173503/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 77/2023 (XIV)
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(IA No. 11822/2023 - CONDONATION OF DELAY IN FILING
IA No. 11826/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT)

MA 1931/2023 in SLP(C) No. 6367/2016 (XIV)
(IA No. 2506/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 3079/2023 (XIV)

(IA No. 45898/2023 - CONDONATION OF DELAY IN FILING
IA No. 45901/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT

IA No. 140898/2023 - SUBSTITUTED SERVICE)

Diary No(s). 3747/2023 (XIV)

(IA No. 176676/2023 - CONDONATION OF DELAY IN FILING
IA No. 176675/2023 - CONDONATION OF DELAY IN REFILING
DEFECTS

IA No. 176679/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT

IA No. 176677/2023 - EXEMPTION FROM FILING 0.T.)

Diary No(s). 4841/2023 (XIV)

(IA No. 170501/2023 - CONDONATION OF DELAY IN FILING
IA No. 170504/2023 - CONDONATION OF DELAY IN REFILING
DEFECTS

IA No. 170502/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT)

Diary No(s). 6339/2023 (XIV)

(IA No. 173551/2023 - CONDONATION OF DELAY IN FILING
IA No. 173554/2023 - CONDONATION OF DELAY IN REFILING
DEFECTS

IA No. 173552/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT)

Diary No(s). 9194/2023 (XIV)

(IA No. 68678/2023 - CONDONATION OF DELAY IN FILING
IA No. 68680/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT)

Diary No(s). 12327/2023 (XIV)

(IA No. 173388/2023 - CONDONATION OF DELAY IN FILING
IA No. 173390/2023 - CONDONATION OF DELAY IN REFILING
DEFECTS)

Diary No(s). 12328/2023 (XIV)

(IA No. 171678/2023 - CONDONATION OF DELAY IN FILING
IA No. 171677/2023 - CONDONATION OF DELAY IN REFILING
DEFECTS

IA No. 171679/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT

IA No. 171680/2023 - EXEMPTION FROM FILING O0.T.)
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Diary No(s). 12331/2023 (XIV)

(IA No. 172319/2023 - CONDONATION OF DELAY IN FILING

IA No. 172320/2023 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS)

Diary No(s). 12596/2023 (XIV-A)
(IA No. 61714/2023 - CONDONATION OF DELAY IN FILING
IA No. 61713/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 13357/2023 (XIV)

(IA No. 173488/2023 - CONDONATION OF DELAY IN FILING

IA No. 173489/2023 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS

IA No. 173491/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 173492/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 13481/2023 (XIV)

(IA No. 94897/2023 - CONDONATION OF DELAY IN FILING

IA No. 94898/2023 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS)

Diary No(s). 14064/2023 (XIV)
(IA No. 79922/2023 - CONDONATION OF DELAY IN FILING)

Diary No(s). 15001/2023 (XIV)

(IA No. 103041/2023 - CONDONATION OF DELAY IN FILING

IA No. 103042/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 15004/2023 (XIV)

(IA No. 102342/2023 - CONDONATION OF DELAY IN FILING

IA No. 102343/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 15543/2023 (XIV)

(IA No. 171086/2023 - CONDONATION OF DELAY IN FILING

IA No. 171089/2023 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS

IA No. 171087/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 171088/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 15734/2023 (XIV)

(IA No. 88438/2023 - CONDONATION OF DELAY IN FILING

IA No. 88441/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 15738/2023 (XIV)
(IA No. 113191/2023 - CONDONATION OF DELAY IN REFILING / CURING
THE DEFECTS)

Diary No(s). 19215/2023 (XIV)
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(IA No. 106378/2023 - CONDONATION OF DELAY IN FILING
IA No. 106379/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 20490/2023 (XIV-A)
(IA No. 100543/2023 - CLARIFICATION/DIRECTION)

Diary No(s). 21224/2023 (XIV)

(IA No. 152726/2023 - CONDONATION OF DELAY IN FILING

IA No. 152728/2023 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS

IA No. 152727/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 21946/2023 (XIV)

(IA No. 179781/2023 - CONDONATION OF DELAY IN FILING

IA No. 179782/2023 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS)

Diary No(s). 27410/2023 (XIV-A)

(IA No. 150507/2023 - CONDONATION OF DELAY IN FILING
IA No. 167850/2023 - EXEMPTION FROM FILING PAPER BOOKS
IA No. 130901/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 30089/2023 (XIV-A)
(IA No. 179152/2023 - CONDONATION OF DELAY IN FILING
IA No. 145901/2023 - MODIFICATION)

Diary No(s). 30619/2023 (XIV)

(IA No. 160277/20623 - CONDONATION OF DELAY IN FILING

IA No. 160278/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 31074/2023 (XIV)

(IA No. 162194/2023 - CONDONATION OF DELAY IN FILING

IA No. 162195/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 162196/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 31083/2023 (XIV)

(IA No. 161974/2023 - CONDONATION OF DELAY IN FILING

IA No. 161976/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 31966/2023 (XIV)

(IA No. 179242/2023 - CONDONATION OF DELAY IN FILING

IA No. 179244/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 179246/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 31968/2023 (XIV)

(IA No. 173765/2023 - CONDONATION OF DELAY IN FILING
IA No. 173770/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
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JUDGMENT
IA No. 173772/2023 - EXEMPTION FROM FILING O.T.)

Diary No(s). 31969/2023 (XIV)

(IA No. 181280/2023 - CONDONATION OF DELAY IN FILING
IA No. 181282/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT

IA No. 181283/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 31971/2023 (XIV)

(IA No. 162165/2023 - CONDONATION OF DELAY IN FILING
IA No. 162164/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT

IA No. 162167/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 31974/2023 (XIV)

(IA No. 168767/2023 - CONDONATION OF DELAY IN FILING
IA No. 168770/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT

IA No. 168771/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 31977/2023 (XIV)

(IA No. 162032/2023 - CONDONATION OF DELAY IN FILING
IA No. 162033/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT

IA No. 162035/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 31982/2023 (XIV)

(IA No. 159168/2023 - CONDONATION OF DELAY IN FILING
IA No. 159169/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT

IA No. 159173/2023 - EXEMPTION FROM FILING O0.T.)
Diary No(s). 32234/2023 (XIV)

(IA No. 163774/2023 - CONDONATION OF DELAY IN FILING
IA No. 163775/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT

IA No. 163776/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 32665/2023 (XIV)

(IA No. 166109/2023 - CONDONATION OF DELAY IN FILING
IA No. 166110/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT)

Diary No(s). 32916/2023 (XIV)

(IA No. 175099/2023 - CONDONATION OF DELAY IN FILING
IA No. 175103/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT)

Diary No(s). 33172/2023 (XIV)

(IA No. 168922/2023 - CONDONATION OF DELAY IN FILING
IA No. 168923/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT)
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Diary No(s). 33206/2023 (XIV)

(IA No. 186815/2023 - CONDONATION OF DELAY IN FILING

IA No. 186816/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 186817/2023 - EXEMPTION FROM FILING O0.T.)

SLP(C) No. 15346/2015 (XIV)
(IA No.124683/2017-I/A FOR BRINGING ON RECORD ORDER PASSED BY THE
HIGH COURT OF DELHI ON 27.10.2017)

SLP(C) No. 8791/2016 (XIV)

SLP(C) No. 8773/2016 (XIV)
(IA. No. 34096/2022 - PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES )

SLP(C) No. 8758/2016 (XIV)
(IA  No. 80615/2023 - PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

SLP(C) No. 4299/2017 (XIV)
SLP(C) No. 4155/2017 (XIV)

Diary No(s). 7167/2018 (XIV)

(IA No. 42103/2018 - CONDONATION OF DELAY IN FILING

IA No. 202923/2023 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

Diary No(s). 7174/2018 (XIV)

(IA No. 46586/2018 - CONDONATION OF DELAY IN FILING

IA No. 201463/2023 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

Diary No(s). 7191/2018 (XIV)
(IA No. 49925/2018 - CONDONATION OF DELAY IN FILING
IA No. 49926/2018 - CONDONATION OF DELAY IN REFILING / CURING THE

DEFECTS
IA No. 202721/2023 - EXEMPTION FROM FILING O.T.
IA No. 202720/2023 - PERMISSION TO FILE ADDITIONAL

DOCUMENTS/FACTS/ANNEXURES)

SLP(C) No. 19817/2018 (XIV)

(IA No. 11760/2019 - CONDONATION OF DELAY IN FILING

IA No. 94783/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 94774/2018 - EXEMPTION FROM FILING 0.T.)

SLP(C) No. 22691/2018 (XIV)
(IA No. 108036/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 2034/2019 (XIV)
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Diary No(s). 28634/2018 (XIV)
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(IA No. 108818/2018 - CONDONATION OF DELAY IN FILING REVIEW
PETITION)

SLP(C) No. 30101/2018 (XIV)

(IA No. 153438/2018 - EXEMPTION FROM FILING C/C OF
JUDGMENT)

SLP(C) No. 28212/2018 (XIV)

(IA No. 139131/2018 - EXEMPTION FROM FILING C/C OF
JUDGMENT)

SLP(C) No. 29614/2018 (XIV)

(IA No. 152505/2018 - EXEMPTION FROM FILING C/C OF
JUDGMENT)

SLP(C) No. 1382/2019 (XIV)

(IA No. 185338/2018 - EXEMPTION FROM FILING C/C OF
JUDGMENT)

SLP(C) No. 395/2019 (XIV)

(IA No. 182479/2018 - EXEMPTION FROM FILING C/C OF
JUDGMENT)

SLP(C) No. 14569/2019 (XIV)

(IA No. 77947/2019 - EXEMPTION FROM FILING C/C OF
JUDGMENT)

SLP(C) No. 12894/2019 (XIV)

(IA No. 71400/2019 - EXEMPTION FROM FILING C/C OF
JUDGMENT)

SLP(C) No. 12155/2019 (XIV)

(IA No. 72951/2019 - EXEMPTION FROM FILING C/C OF
JUDGMENT)

SLP(C) No. 12601/2019 (XIV)

(IA No. 73673/2019 - EXEMPTION FROM FILING C/C OF
JUDGMENT)

Diary No(s). 21380/2019 (XIV)

(IA No. 91735/2019 - CONDONATION OF DELAY IN FILING
IA No. 91736/2019 - EXEMPTION FROM FILING C/C OF
JUDGMENT

IA No. 190551/2022 - INTERVENTION/IMPLEADMENT)

Diary No(s). 21381/2019 (XIV)

(IA No. 80140/2023 - CONDONATION OF DELAY IN FILING
IA No. 91573/2019 - CONDONATION OF DELAY IN FILING

IA No. 91574/2019 - EXEMPTION FROM FILING C/C OF
JUDGMENT
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IA No. 58728/2023 - SUBSTITUTED SERVICE)

Diary No(s). 21382/2019 (XIV)

(IA No. 91135/2019 - CONDONATION OF DELAY IN FILING

IA No. 91139/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 22131/2019 (XIV)

(IA No. 120413/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 150885/2021 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

SLP(C) No. 22412/2019 (XIV)
(IA No. 120210/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 27464/2019 (XIV)

(IA No. 151906/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 151908/2019 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

SLP(C) No. 5308/2020 (XIV)
(IA No. 187371/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 41709/2019 (XIV)

(IA No. 193636/2019 - CONDONATION OF DELAY IN FILING

IA No. 193638/2019 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

Diary No(s). 4029/2020 (XIV)
(IA No. 28651/2020 - CONDONATION OF DELAY IN FILING)

SLP(C) No. 14851/2020 (XIV)

Diary No(s). 4034/2020 (XIV)

(IA No. 29577/2020 - CONDONATION OF DELAY IN FILING

IA No. 29578/2020 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 24631/2020 (XIV)

(IA No. 32945/2022 - ADDITION / DELETION / MODIFICATION PARTIES

IA No. 121333/2020 - CONDONATION OF DELAY IN FILING

IA No. 121336/2020 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 28956/2020 (XIV)

(IA No. 3916/2021 - CONDONATION OF DELAY IN FILING

IA No. 3917/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 3918/2021 - EXEMPTION FROM FILING O0.T.)
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Diary No(s). 28988/2020 (XIV)

(IA No. 2928/2021 - CONDONATION OF DELAY IN FILING

IA No. 2929/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 28993/2020 (XIV)

(IA No. 52901/2023 - APPLICATION FOR PERMISSION

IA No. 15228/2023 - APPLICATION FOR SUBSTITUTION

IA No. 2749/2021 - CONDONATION OF DELAY IN FILING

IA No. 15229/2023 - CONDONATION OF DELAY IN FILING SUBSTITUTION
APPLN.

IA No. 15231/2023 - SETTING ASIDE AN ABATEMENT

IA No. 125062/2022 - SUBSTITUTED SERVICE)

Diary No(s). 29070/2020 (XIV)

(IA No. 26437/2021 - CONDONATION OF DELAY IN FILING

IA No. 26439/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 8454/2021 (XIV)

(IA No. 199973/2022 - CONDONATION OF DELAY IN FILING

IA No. 199976/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 14829/2021 (XIV)

(IA No. 82656/2021 - CONDONATION OF DELAY IN FILING

IA No. 82658/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 82660/2021 - EXEMPTION FROM FILING O.T.)

Diary No(s). 15170/2021 (XIV)
(IA No. 78903/2021 - CONDONATION OF DELAY IN FILING
IA No. 78904/2021 - EXEMPTION FROM FILING O.T.)

Diary No(s). 21831/2021 (XIV)
(IA No. 136277/20621 - CONDONATION OF DELAY IN FILING
IA No. 136278/2021 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 21920/2021 (XIV)

(IA No. 126004/2021 - CONDONATION OF DELAY IN FILING

IA No. 126006/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 26604/2021 (XIV)

(IA No. 150211/2621 - CONDONATION OF DELAY IN FILING

IA No. 150212/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 29032/2021 (XIV)

(IA No. 48918/2023 - APPLICATION FOR SUBSTITUTION

IA No. 156820/2021 - CONDONATION OF DELAY IN FILING

IA No. 48921/2023 - CONDONATION OF DELAY IN FILING SUBSTITUTION
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APPLN.

IA No. 156823/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 156821/2021 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 29097/2021 (XIV)

(IA No. 164025/20621 - CONDONATION OF DELAY IN FILING

IA No. 164027/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 29548/2021 (XIV)

(IA No. 28707/2022 - CONDONATION OF DELAY IN FILING

IA No. 28709/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 28708/2022 - EXEMPTION FROM FILING O.T.)

Diary No(s). 29643/2021 (XIV)
(IA No. 66911/2022 - CONDONATION OF DELAY IN FILING
IA No. 66912/2022 - EXEMPTION FROM FILING O.T.)

Diary No(s). 29803/2021 (XIV)

(IA No. 18716/2022 - CONDONATION OF DELAY IN FILING

IA No. 18718/2022 - EXEMPTION FROM FILING O.T.

IA No. 18717/2022 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

Diary No(s). 30585/2021 (XIV)
(IA No. 19435/2022 - CONDONATION OF DELAY IN FILING
IA No. 19437/2022 - EXEMPTION FROM FILING O.T.)

Diary No(s). 1377/2022 (XIV)
(IA No. 13525/2022 - CONDONATION OF DELAY IN FILING
IA No. 13526/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED

JUDGMENT

IA No. 40099/2023 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

IA No. 43268/2022 - PERMISSION TO FILE ADDITIONAL

DOCUMENTS/FACTS/ANNEXURES)

SLP(C) No. 13046/2022 (XIV)

(IA No. 91797/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 91798/2022 - EXEMPTION FROM FILING O.T.)

Diary No(s). 7087/2022 (XIV)

(IA No. 188388/2022 - CONDONATION OF DELAY IN FILING

IA No. 54043/2022 - CONDONATION OF DELAY IN FILING

IA No. 54044/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 188381/2022 - INTERVENTION/IMPLEADMENT

IA No. 188384/2022 - SETTING ASIDE AN ABATEMENT)
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Diary No(s). 9201/2022 (XIV)

(IA No. 94598/2022 - CONDONATION OF DELAY IN FILING

IA No. 94599/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 94600/2022 - EXEMPTION FROM FILING O.T.)

Diary No(s). 9433/2022 (XIV)

(IA No. 86078/2022 - CONDONATION OF DELAY IN FILING

IA No. 86080/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 86081/2022 - EXEMPTION FROM FILING O.T.)

Diary No(s). 10476/2022 (XIV)

(FOR ADMISSION and I.R. and IA No.742/2023-CONDONATION OF DELAY IN
FILING and IA No.744/2023-EXEMPTION FROM FILING O0.T. and IA
No.745/2023-CONDONATION OF DELAY IN REFILING / CURING THE DEFECTS)

Diary No(s). 12518/2022 (XIV)

(IA No. 67886/2022 - CONDONATION OF DELAY IN FILING

IA No. 67895/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 14597/2022 (XIV)

(IA No. 1035/2023 - CONDONATION OF DELAY IN FILING

IA No. 1038/2023 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS

IA No. 1036/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 15623/2022 (XIV)

(IA No. 1011/2023 - CONDONATION OF DELAY IN FILING

IA No. 1014/2023 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS)

Diary No(s). 20620/2022 (XIV)

(IA No. 4024/2023 - CONDONATION OF DELAY IN FILING

IA No. 4025/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 21072/2022 (XIV)
(IA No. 71154/2023 - CONDONATION OF DELAY IN FILING
IA No. 71157/2023 - EXEMPTION FROM FILING O.T.)

Diary No(s). 27923/2022 (XIV)

(IA No. 25149/2023 - CONDONATION OF DELAY IN FILING

IA No. 25152/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 27975/2022 (XIV)
(IA No. 25954/2023 - CONDONATION OF DELAY IN FILING
IA No. 25957/2023 - EXEMPTION FROM FILING O.T.)

Diary No(s). 27989/2022 (XIV)
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(IA No. 26778/2023 - CONDONATION OF DELAY IN FILING

IA No. 26780/2023 - EXEMPTION FROM FILING O.T.)

Diary No(s). 29310/2022 (XIV)

(IA No. 150151/2022 - CONDONATION OF DELAY IN FILING

IA No. 150152/2022 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 29650/2022 (XIV)

(IA No. 23108/2023 - CONDONATION OF DELAY IN FILING
IA No. 23105/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED

JUDGMENT)

Diary No(s). 29678/2022 (XIV)

(IA No. 69638/2023 - CONDONATION OF DELAY IN FILING

IA No. 69640/2023 - EXEMPTION FROM FILING O.T.)

Diary No(s). 37815/2022 (XIV)

(IA No. 202630/2022 - CONDONATION OF DELAY IN FILING)

Diary No(s). 38278/2022 (XIV)

(IA No. 197631/2022 - CONDONATION OF DELAY IN FILING
IA No. 197632/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED

JUDGMENT)

Diary No(s). 42036/2022 (XIV)

(IA No. 12987/2023 - CONDONATION OF DELAY IN FILING

IA No. 153658/2023 - INTERLOCUTARY APPLICATION)

Diary No(s). 3283/2023 (XIV)

(IA No. 156059/2023 - APPLICATION FOR SUBSTITUTION
IA No. 20884/2023 - CONDONATION OF DELAY IN FILING

IA No. 156061/2023 - CONDONATION OF DELAY IN FILING SUBSTITUTION

APPLN.
IA No. 156063/2023 - SETTING ASIDE AN ABATEMENT)

MA 381/2023 (XIV)
(FOR ADMISSION and IA No.39890/2023-RESTORATION)

SLP(C) No. 8769/2016 (XIV)

(IA No. 61624/2023 - APPLICATION FOR CONDONATION OF DELAY IN FILING

THE APPLICATION FOR SETTING ASIDE THE ABATEMENT
IA No. 61623/2023 - SETTING ASIDE AN ABATEMENT)

SLP(C) No. 8765/2016 (XIV)
(IA  No. 154520/2021 - PERMISSION TO
DOCUMENTS/FACTS/ANNEXURES)
SLP(C) No. 10169/2016 (XIV)
SLP(C) No. 4298/2017 (XIV)

SLP(C) No. 3060/2018 (XIV)
(IA No. 83197/2021 - APPLICATION FOR PERMISSION
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IA No. 5397/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 29088/2020 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

SLP(C) No. 20458/2018 (XIV)

(IA No. 101644/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 137652/2021 - STAY APPLICATION)

Diary No(s). 26635/2018 (XIV)

(IA No. 116492/2018 - CONDONATION OF DELAY IN FILING

IA No. 116493/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 23373/2018 (XIV)
(IA No. 112649/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 23369/2018 (XIV)
(IA No. 112641/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 22259/2018 (XIV)
(IA No. 108107/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 27689/2018 (XIV)
(IA No. 140719/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 24080/2018 (XIV)
(IA No. 117617/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 22688/2018 (XIV)
(IA No. 143409/2019 - EXEMPTION FROM FILING O.T.)

SLP(C) No. 25394/2018 (XIV)

(IA No. 122083/2018 - EXEMPTION FROM FILING O.T.

IA No. 122084/2018 - PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES )

SLP(C) No. 8320/2019 (XIV)

(IA No. 47763/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 99696/2020 - EXEMPTION FROM FILING O.T.)

SLP(C) No. 11164/2019 (XIV)
(IA No. 67530/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 14573/2019 (XIV)
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(IA No. 80379/2019 - EXEMPTION FROM FILING C/C
JUDGMENT)

Diary No(s). 21739/2019 (XIV)
(IA No. 97254/2019 - CONDONATION OF DELAY IN FILING

OF

IA No. 97255/2019 - EXEMPTION FROM FILING C/C OF

JUDGMENT

IA No. 148140/2019 - PERMISSION TO FILE

DOCUMENTS/FACTS/ANNEXURES)

Diary No(s). 21741/2019 (XIV)
(IA No. 96390/2019 - CONDONATION OF DELAY IN FILING

IA No. 96391/2019 - EXEMPTION FROM FILING C/C OF

JUDGMENT)

Diary No(s). 22098/2019 (XIV)
(IA No. 97629/2019 - CONDONATION OF DELAY IN FILING

IA No. 97631/2019 - EXEMPTION FROM FILING C/C OF

JUDGMENT)

SLP(C) No. 5509/2020 (XIV)
(IA No. 105282/2019 - EXEMPTION FROM FILING C/C
JUDGMENT)

SLP(C) No. 22340/2019 (XIV)

(IA No. 23231/2023 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 102615/2019 - EXEMPTION FROM FILING C/C
JUDGMENT)

SLP(C) No. 26698/2019 (XIV)

(IA No. 64450/2023 - APPLICATION FOR SUBSTITUTION
IA No. 206048/2022 - APPLICATION FOR SUBSTITUTION
IA No. 101620/2019 - EXEMPTION FROM FILING C/C
JUDGMENT)

SLP(C) No. 18/2020 (XIV)
(IA No. 105101/2019 - EXEMPTION FROM FILING C/C
JUDGMENT)

SLP(C) No. 21758/2019 (XIV)

SLP(C) No. 27211/2019 (XIV)

(IA No. 154312/2019 - EXEMPTION FROM FILING C/C
JUDGMENT

IA No. 46208/2020 - EXEMPTION FROM FILING O.T.

IA No. 154314/26019 - PERMISSION TO FILE

DOCUMENTS/FACTS/ANNEXURES)

SLP(C) No. 2264/2020 (XIV)

(IA No. 171921/2019 - EXEMPTION FROM FILING C/C
JUDGMENT)

SLP(C) No. 4923/2020 (XIV)
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SLP(C) No. 10674/2020 (XIV)

(IA No. 9216/2021 - APPLICATION FOR SUBSTITUTION

IA No. 171068/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 937/2020 (XIV)

(IA No. 63793/2020 - EXEMPTION FROM FILING AFFIDAVIT

IA No. 178549/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 947/2020 (XIV)
(IA No. 178663/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 14776/2020 (XIV)
(IA No. 12590/2020 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 12692/2020 (XIV)
(IA No. 12482/2020 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 14777/2020 (XIV)

SLP(C) No. 6519/2020 (XIV)

(IA No. 26830/2020 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No.  26831/2020 - PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

Diary No(s). 7493/2020 (XIV)

(IA No. 80187/2020 - CONDONATION OF DELAY IN FILING

IA No. 80190/2020 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 151124/2021 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

Diary No(s). 8470/2020 (XIV)
(IA No. 80456/2020 - CONDONATION OF DELAY IN FILING)

Diary No(s). 21888/2020 (XIV)

(IA No. 112786/2020 - CONDONATION OF DELAY IN FILING

IA No.  112789/2020 -  PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES )

SLP(C) No. 11135/2023 (XIV)
(IA No. 114144/2020 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 22560/2020 (XIV)
(IA No. 111199/2020 - CONDONATION OF DELAY IN FILING
IA No. 111198/2020 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
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JUDGMENT)

Diary No(s). 28987/2020 (XIV)
(IA No. 2704/2021 - CONDONATION OF DELAY IN FILING)

Diary No(s). 53/2021 (XIV)

(IA No. 2570/2021 - CONDONATION OF DELAY IN FILING

IA No. 2568/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 1894/2021 (XIV)

(IA No. 15937/2021 - CONDONATION OF DELAY IN FILING

IA No. 15941/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 15944/2021 - EXEMPTION FROM FILING O.T.)

Diary No(s). 15399/2021 (XIV)

(IA No. 120267/2021 - CONDONATION OF DELAY IN FILING

IA No. 120269/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No.  120271/2021 -  PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

Diary No(s). 17418/2021 (XIV)

(IA No. 69384/2022 - APPLICATION FOR PERMISSION

IA No. 94166/2021 - CONDONATION OF DELAY IN FILING

IA No. 94167/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 17613/2021 (XIV)
(IA No. 110097/2021 - CONDONATION OF DELAY IN FILING)

Diary No(s). 18136/2021 (XIV)

(IA No. 112235/2021 - CONDONATION OF DELAY IN FILING

IA No. 112236/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 112237/2021 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 19415/2021 (XIV)

(IA No. 120848/20621 - CONDONATION OF DELAY IN FILING

IA No. 120850/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 120851/2021 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 26807/2021 (XIV)

(IA No. 64032/2023 - APPLICATION FOR PERMISSION

IA No. 164821/2021 - CONDONATION OF DELAY IN FILING

IA No. 164822/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 190958/2023 - SUBSTITUTED SERVICE)

Diary No(s). 28547/2021 (XIV)
(IA No. 164813/2021 - CONDONATION OF DELAY IN FILING
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IA No. 164815/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 29098/2021 (XIV)
(IA No. 160756/2021 - CONDONATION OF DELAY IN FILING
IA No. 160757/2021 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 29111/2021 (XIV)
(IA No. 159883/2021 - CONDONATION OF DELAY IN FILING
IA No. 159884/2021 - EXEMPTION FROM FILING 0.T.)

Diary No(s). 29668/2021 (XIV)

(IA No. 38288/2022 - CONDONATION OF DELAY IN FILING

IA No. 38289/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 38291/2022 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 30377/2021 (XIV)

(IA No. 11512/2022 - CONDONATION OF DELAY IN FILING

IA No. 11513/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 30583/2021 (XIV)

(IA No. 66839/2022 - CONDONATION OF DELAY IN FILING

IA No. 66840/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 381/2022 (XIV)
(IA No. 12387/2022 - CONDONATION OF DELAY IN FILING
IA No. 12388/2022 - EXEMPTION FROM FILING O.T.)

Diary No(s). 1564/2022 (XIV)
(IA No. 9960/2022 - CONDONATION OF DELAY IN FILING
IA No. 9961/2022 - EXEMPTION FROM FILING O.T.)

Diary No(s). 5024/2022 (XIV)

(IA No. 46121/2023 - APPLICATION FOR SUBSTITUTION

IA No. 46118/2023 - APPLICATION FOR SUBSTITUTION

IA No. 83384/2023 - APPLICATION FOR SUBSTITUTION

IA No. 45989/2022 - CONDONATION OF DELAY IN FILING

IA No. 83385/2023 - CONDONATION OF DELAY IN FILING SUBSTITUTION
APPLN.

IA No. 45992/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 45993/2022 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

SLP(C) No. 18861/2023 (XIV)

(FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA
78305/2022

IA No. 78305/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)
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Diary No(s). 12519/2022 (XIV)

(IA No. 66036/2022 - CONDONATION OF DELAY IN FILING
IA No. 66037/2022 - EXEMPTION FROM FILING C/C OF
JUDGMENT)

Diary No(s). 13505/2022 (XIV)
(IA No. 66368/2022 - CONDONATION OF DELAY IN FILING)

SLP(C) No. 14207/2022 (XIV)

(IA No. 93389/2022 - EXEMPTION FROM FILING C/C OF
JUDGMENT

IA No. 93390/2022 - EXEMPTION FROM FILING 0.T.)

SLP(C) No. 14200/2022 (XIV)
(IA No. 96846/2022 - EXEMPTION FROM FILING C/C OF
JUDGMENT)

Diary No(s). 20979/2022 (XIV)

(IA No. 61481/2023 - CONDONATION OF DELAY IN FILING
IA No. 61484/2023 - CONDONATION OF DELAY IN REFILING
DEFECTS

IA No. 61482/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT

IA No. 61483/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 20986/2022 (XIV)

(IA No. 68338/2023 - CONDONATION OF DELAY IN FILING
IA No. 68339/2023 - CONDONATION OF DELAY IN REFILING
DEFECTS

IA No. 68341/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 28053/2022 (XIV)

(IA No. 67834/2023 - CONDONATION OF DELAY IN FILING
IA No. 67836/2023 - CONDONATION OF DELAY IN REFILING
DEFECTS

IA No. 67838/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 28059/2022 (XIV)

(IA No. 30503/2023 - CONDONATION OF DELAY IN FILING
IA No. 30506/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT)

Diary No(s). 28449/2022 (XIV)

(IA No. 83596/2023 - CONDONATION OF DELAY IN FILING
IA No. 83598/2023 - CONDONATION OF DELAY IN REFILING
DEFECTS

IA No. 83597/2023 - EXEMPTION FROM FILING C/C OF
JUDGMENT)

Diary No(s). 3365/2023 (XIV)

(IA No. 37635/2023 - CONDONATION OF DELAY IN FILING
IA No. 37636/2023 - EXEMPTION FROM FILING C/C OF
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JUDGMENT)

Diary No(s). 4601/2023 (XIV)

(IA No. 29578/2023 - CONDONATION OF DELAY IN FILING

IA No. 29579/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 4860/2023 (XIV)

(IA No. 31693/2023 - CONDONATION OF DELAY IN FILING

IA No. 31697/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 5564/2023 (XIV)

(FOR ADMISSION and I.R. and IA No.37781/2023-CONDONATION OF DELAY
IN FILING and IA No.37784/2023-EXEMPTION FROM FILING C/C OF THE
IMPUGNED JUDGMENT

IA No. 81611/2023 - APPLICATION FOR PERMISSION)

Diary No(s). 7061/2023 (XIV)
(IA No. 55041/2023 - CONDONATION OF DELAY IN FILING)

Diary No(s). 7087/2023 (XIV)

(IA No. 51343/2023 - CONDONATION OF DELAY IN FILING

IA No. 51344/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 51345/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 7291/2023 (XIV)
(IA No. 48408/2023 - CONDONATION OF DELAY IN FILING
IA No. 48409/2023 - EXEMPTION FROM FILING O.T.)

Diary No(s). 7292/2023 (XIV)
(IA No. 50437/2023 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS)

Diary No(s). 7350/2023 (XIV)

(IA No. 56524/2023 - CONDONATION OF DELAY IN FILING

IA No. 56525/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 56526/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 10704/2023 (XIV)
(IA No. 65069/2023 - CONDONATION OF DELAY IN FILING
IA No. 65071/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 35484/2023 (XIV)
(IA No. 192273/2023 - CONDONATION OF DELAY IN FILING)

Diary No(s). 7188/2018 (XIV)

(IA No. 42418/2018 - CONDONATION OF DELAY IN FILING

IA No.  201224/2023 - PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES )
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Diary No(s). 8526/2018 (XIV)

(IA No. 51425/2018 - CONDONATION OF DELAY IN FILING

IA No. 51427/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 16233/2018 (XIV)
(IA No. 72372/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 20204/2018 (XIV)
(IA No. 96524/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 29831/2018 (XIV)
(IA No. 146419/2018 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 4400/2019 (XIV)
(IA No. 20152/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 10946/2019 (XIV)
(IA No. 43497/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 10384/2019 (XIV)
(IA No. 62717/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 10948/2019 (XIV)
(IA No. 64182/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 22033/2019 (XIV)

(IA No. 118322/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 199828/2023 - SUBSTITUTED SERVICE)

SLP(C) No. 28645/2019 (XIV)
SLP(C) No. 1928/2020 (XIV)
(FOR impleading party ON IA 34291/2023)

SLP(C) No. 702/2020 (XIV)
(IA No. 183518/2019
DOCUMENTS/FACTS/ANNEXURES)

PERMISSION TO FILE ADDITIONAL

SLP(C) No. 3407/2020 (XIV)

(IA No. 198200/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 198201/2019 - PERMISSION TO FILE  ADDITIONAL
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DOCUMENTS/FACTS/ANNEXURES)

SLP(C) No. 815/2020 (XIV)

(IA No. 198159/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 198160/2019 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES )

SLP(C) No. 3420/2020 (XIV)
(IA No. 198096/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

SLP(C) No. 3989/2020 (XIV)
(IA No. 198456/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 45825/2019 (XIV)

(IA No. 46876/2023 - APPLICATION FOR SUBSTITUTION

IA No. 6046/2020 - CONDONATION OF DELAY IN FILING

IA No. 46878/2023 - CONDONATION OF DELAY IN FILING SUBSTITUTION
APPLN.

IA No. 6047/2020 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 46881/2023 - SETTING ASIDE AN ABATEMENT)

SLP(C) No. 3991/2020 (XIV)
(IA No. 197860/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 46004/2019 (XIV)

(IA No. 10239/2020 - CONDONATION OF DELAY IN FILING

IA No. 10240/2020 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 46016/2019 (XIV)

SLP(C) No. 6029/2020 (XIV)

SLP(C) No. 14870/2020 (XIV)

(IA No. 17536/2020 - EXEMPTION FROM FILING C/C OF THE IMPUGNED

JUDGMENT
IA No. 75750/2023 - SUBSTITUTED SERVICE)

Diary No(s). 57/2020 (XIV)

(IA No. 15762/2020 - CONDONATION OF DELAY IN FILING)

Diary No(s). 28110/2021 (XIV)

Diary No(s). 28141/2021 (XIV)

(IA No. 209478/2023 - APPLICATION FOR CONDONATION OF DELAY 1IN

FILING THE APPLICATION FOR SETTING ASIDE THE ABATEMENT
IA No. 35446/2022 - CONDONATION OF DELAY IN FILING
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IA No. 35448/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 92038/2023 - EXEMPTION FROM FILING O.T.

IA No. 209474/2023 - SETTING ASIDE AN ABATEMENT)

Diary No(s). 3172/2022 (XIV)
(IA No. 37599/2022 - CONDONATION OF DELAY IN FILING)

Diary No(s). 3760/2022 (XIV)

(FOR ADMISSION and I.R. and IA No0.215482/2023-CONDONATION OF DELAY
IN FILING and IA No0.215486/2023-EXEMPTION FROM FILING O.T. and IA
No.215483/2023-CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS)

SLP(C) No. 7909/2023 (XIV)

Diary No(s). 17929/2022 (XIV)

(FOR ADMISSION and I.R. and IA No.102532/2022-CONDONATION OF DELAY
IN FILING and IA No.102537/2022-EXEMPTION FROM FILING C/C OF THE
IMPUGNED JUDGMENT and IA No.102533/2022-CONDONATION OF DELAY IN
REFILING / CURING THE DEFECTS)

SLP(C) No. 13889/2022 (XIV)

(IA No. 92682/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 92684/2022 - EXEMPTION FROM FILING O.T.)

Diary No(s). 21006/2022 (XIV)

(FOR ADMISSION and I.R. and IA No.25038/2023-CONDONATION OF DELAY
IN FILING and IA No0.25039/2023-EXEMPTION FROM FILING O.T. and IA
No.25040/2023-CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS)

Diary No(s). 27769/2022 (XIV)

(IA No. 192662/2022 - CONDONATION OF DELAY IN FILING

IA No. 192665/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 192666/2022 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 4265/2023 (XIV)

(IA No. 45992/2023 - CONDONATION OF DELAY IN FILING

IA No. 45993/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 5017/2023 (XIV)

(IA No. 46983/2023 - CONDONATION OF DELAY IN FILING

IA No. 46984/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 46986/2023 - EXEMPTION FROM FILING O.T.)

Diary No(s). 5141/2023 (XIV-A)

Diary No(s). 5463/2023 (XIV-A)
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Diary No(s). 6123/2023 (XIV)

(IA N0.97566/2023-CONDONATION OF DELAY IN FILING and IA
No0.97564/2023-EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT
and IA No0.97569/2023-CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS)

Diary No(s). 6510/2023 (XIV-A)

Diary No(s). 6515/2023 (XIV-A)
Diary No(s). 9591/2023 (XIV-A)
Diary No(s). 16339/2023 (XIV-A)
Diary No(s). 10553/2023 (XIV-A)
Diary No(s). 12526/2023 (XIV-A)
Diary No(s). 12548/2023 (XIV-A)
Diary No(s). 12549/2023 (XIV-A)
Diary No(s). 13254/2023 (XIV-A)

Diary No(s). 13368/2023 (XIV)
(FOR ADMISSION and I.R. and IA No0.91820/2023-CONDONATION OF DELAY
IN FILING)

Diary No(s). 13552/2023 (XIV)

(IA No0.197297/2023-CONDONATION OF DELAY 1IN FILING and IA
No0.197298/2023-CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS)

Diary No(s). 13554/2023 (XIV)

(IA No. 86009/2023 - CONDONATION OF DELAY IN FILING

IA No. 86008/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 86011/2023 - EXEMPTION FROM FILING O.T.

IA No. 86010/2023 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

Diary No(s). 14006/2023 (XIV)

Diary No(s). 14069/2023 (XIV)

(IA No. 78697/2023 - CONDONATION OF DELAY IN FILING

IA No. 78700/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 14745/2023 (XIV-A)
(IA No. 72127/2023 - CONDONATION OF DELAY IN FILING
IA No. 72126/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 15816/2023 (XIV)
(IA No. 196338/2023 - CONDONATION OF DELAY IN FILING
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IA No. 196339/2023 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS)

MA 1919/2023 in C.A. No. 397/2023 (XIV-A)
(IA No. 87069/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 21716/2023 (XIV-A)
Diary No(s). 21786/2023 (XIV-A)

Diary No(s). 27415/2023 (XIV-A)

(IA No. 166957/2023 - CONDONATION OF DELAY IN FILING
IA No. 166958/2023 - EXEMPTION FROM FILING PAPER BOOKS
IA No. 130925/2023 - RECALLING THE COURTS ORDER)

Diary No(s). 31028/2023 (XIV-A)
Diary No(s). 33298/2023 (XIV-A)
Diary No(s). 34776/2023 (XIV-A)

Diary No(s). 34804/2023 (XIV)
(FOR ADMISSION and I.R. and IA No0.184677/2023-CONDONATION OF DELAY
IN FILING)

Diary No(s). 34835/2023 (XIV-A)

Diary No(s). 35093/2023 (XIV)

(IA No. 196413/2023 - CONDONATION OF DELAY IN FILING

IA No. 196414/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Diary No(s). 35480/2023 (XIV)
(IA No. 192271/2023 - CONDONATION OF DELAY IN FILING)

Diary No(s). 35488/2023 (XIV)
(IA No. 193240/2023 - CONDONATION OF DELAY IN FILING
IA No. 193241/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 36156/2023 (XIV)
(IA No. 199307/2023 - CONDONATION OF DELAY IN FILING
IA No. 199308/2023 - EXEMPTION FROM FILING O0.T.)

Diary No(s). 37258/2023 (XIV-A)

Diary No(s). 37530/2023 (XIV)

(FOR ADMISSION and I.R. and IA No0.210504/2023-CONDONATION OF DELAY
IN FILING and IA No0.210505/2023-EXEMPTION FROM FILING C/C OF THE
IMPUGNED JUDGMENT)

Diary No(s). 38004/2023 (XIV)

(FOR ADMISSION and I.R. and IA No.215962/2023-CONDONATION OF DELAY
IN FILING and IA No.215963/2023-EXEMPTION FROM FILING C/C OF THE
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IMPUGNED JUDGMENT)

Diary No(s). 38009/2023 (XIV)

(FOR ADMISSION and I.R. and IA No0.215176/2023-CONDONATION OF DELAY
IN FILING and IA No0.215178/2023-EXEMPTION FROM FILING C/C OF THE
IMPUGNED JUDGMENT and IA No0.215180/2023-EXEMPTION FROM FILING O0.T.)

Diary No(s). 38181/2023 (XIV-A)

Diary No(s). 38406/2023 (XIV)

(FOR ADMISSION and I.R. and IA No0.206973/2023-CONDONATION OF DELAY
IN FILING and IA No0.206976/2023-EXEMPTION FROM FILING C/C OF THE
IMPUGNED JUDGMENT and IA No0.206979/2023-EXEMPTION FROM FILING O0.T.)

Diary No(s). 38633/2023 (XIV)

(IA No0.214836/2023-CONDONATION OF DELAY 1IN FILING and IA
No.214838/2023-EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT
and IA No.214840/2023-EXEMPTION FROM FILING O0.T.)

Diary No(s). 38635/2023 (XIV)

(FOR ADMISSION and I.R. and IA No.219442/2023-CONDONATION OF DELAY
IN FILING and IA No.219445/2023-EXEMPTION FROM FILING C/C OF THE
IMPUGNED JUDGMENT and IA No.219446/2023-EXEMPTION FROM FILING O.T.)

Diary No(s). 38874/2023 (XIV)

(FOR ADMISSION and I.R. and IA No0.219841/2023-CONDONATION OF DELAY
IN FILING and IA No0.219844/2023-EXEMPTION FROM FILING C/C OF THE
IMPUGNED JUDGMENT and IA No0.219845/2023-EXEMPTION FROM FILING O0.T.)

Diary No(s). 39704/2023 (XIV)
(IA No0.214592/2023-CONDONATION OF DELAY 1IN FILING and IA
No.214593/2023-EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT)

Diary No(s). 39771/2023 (XIV)

(IA No0.215955/2023-CONDONATION OF DELAY 1IN FILING and IA
No.216849/2023-EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT
and IA No.215956/2023-EXEMPTION FROM FILING O.T.)

Diary No(s). 39775/2023 (XIV)

(FOR ADMISSION and I.R. and IA N0.219908/2023-CONDONATION OF DELAY
IN FILING and IA No0.219910/2023-EXEMPTION FROM FILING C/C OF THE
IMPUGNED JUDGMENT)

Diary No(s). 40192/2023 (XIV)
(FOR ADMISSION and I.R. and IA No.215158/2023-CONDONATION OF DELAY
IN FILING and IA No.215159/2023-EXEMPTION FROM FILING 0.T.)

Diary No(s). 406386/2023 (XIV)
(IA No0.207899/2023-CONDONATION OF DELAY 1IN FILING and IA
No.207900/2023-EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT)

Diary No(s). 41008/2023 (XIV)
(IA N0.210949/2023-CONDONATION OF DELAY IN FILING)
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Diary No(s). 41349/2023 (XIV)

(IA No.208857/2023-CONDONATION OF DELAY IN FILING and IA
No.208859/2023-EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT
and IA No.208862/2023-EXEMPTION FROM FILING 0.T.)

Diary No(s). 41675/2023 (XIV)

(FOR ADMISSION and I.R. and IA No0.220099/2023-CONDONATION OF DELAY
IN FILING and IA No0.220101/2023-EXEMPTION FROM FILING C/C OF THE
IMPUGNED JUDGMENT)

Date : 17-05-2024 These matters were called on for judgment today.
For Petitioner(s) M/S. Saharya & Co., AOR
Mr. Shashank Singh, AOR

Mr. Kailash Vasdev, Sr. Adv.
Mr. Sanjay Poddar, Sr. Adv.
Mr. Nitin Mishra, AOR

Mr. Ishaan Sharma, Adv.

Ms. Mitali Gupta, Adv.

Ms. Shambhavi Sharma, Adv.
Mr. Govind Kumar, Adv.

Ms. Astha, Adv.

Mr. Siddhant Poddar, Adv.

Dr. M.P. Raju, Adv.

Dr. P. George Giri, Adv.

Ms. Mary Scaria, Adv.

Ms. Jasmin Kurian Giri, Adv.
Mr. Vikas Sharma, Adv.

Mr. P. George Giri, AOR

Mr. Nishit Agrawal, AOR
Ms. Kanishka Mittal, Adv.
Mr. Shrey Kapoor, Adv.
Ms. Upasha Agrawal, Adv.
Ms. Vanya Agrawal, Adv.

Mr. Jayant Mehta, Sr. Adv.

Mr. Bharat Arora, Adv.

Mr. Manikya Khanna, Adv.

Ms. Nidhi Mohan Parashar, Adv.
Mr. Sharath Sampath, Adv.

Mr. Gourav Arora, Adv.

Mr. Aditya Krishna, Adv.

Mr. Vikrant Kumar, Adv.

M/S. Vedya Partners, AOR

Mr. Chandra Prakash, AOR
Mr. Vivek Singh, Adv.
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Mr. C.P. Rajwar, Adv.
Mr. Binay Kumar, Adv.
Mr. Lav Kumar Agarwal, Adv.

Mr. Vikrant Narayan Vasudeva, AOR
Mr. Hasan Zaidi, Adv.

Mr. Sarthak Chiller, Adv.

Mr. Rohit Lochav, Adv.

Mr. Ajay Marwah, AOR
Mr. Ns Vashisht, Adv.
Ms. Jyoti Kataria, Adv.

Mr. Chand Qureshi, AOR

Mr. Nitin Jain, Adv.

Mr. Abhinav Gupta, Adv.
Mr. Keshav Dev, Adv.

Mr. Deepak Raj Singh, Adv.

Mr. Ashwani Kumar, AOR

Mr. Mohan Lal Sharma, AOR
Ms. Arti Singh, AOR

Ms. Manika Tripathy, AOR
Mr. Ashutosh Kaushik, Adv.
Mr. Rony John, Adv.

Ms. Prachi Bajpai, AOR

Ms. Shashi Kiran, AOR

Mr. Satish Chandra, Adv.
Mr. Arjun Sain, Adv.

Mr. Ravi Bharuka, AOR

Mr. Praveen Swarup, AOR
Ms. Payal Swarup, Adv.

Mr. Ameet Siingh, Adv.

Mr. Devesh Maurya, Adv.
Mr. Pratham Sethi, Adv.
Mr. Ravi Kumar, Adv.

Ms. Pratishtha Majumdar, Adv.

Mr. Jagjit Singh Chhabra, AOR
Mr. Saksham Maheshwari, Adv.

Mr. Ravinder Sethi, Sr. Adv.
Mr. Puneet Sharma, AOR

Mr. Atul Kumar, AOR
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Mr.

For Respondent(s) Mr.

Sweety Singh, Adv.
Archana Kumari, Adv.
Rahul Kumari, Adv.
Rahul Pandey, Adv.
Avs Kadyan, Adv.

Yoothica Pallavi, AOR

Niharika Ahluwalia, AOR
Arpit Sharma, Adv.
Himaghn Jain, Adv.
Sonakshi Chaturvedi, Adv.

Mishra Saurabh, AOR

Malvika Kapila, AOR
Ishaan Sharma, Adv.
Tanwangi Shukla, Adv.

Pukhrambam Ramesh Kumar, AOR
Binu Tamta, AOR
Shalini Chandra, AOR

Ravinder Kumar Yadav, AOR
Vinay Mohan Sharma, Adv.
Baljeet Singh, Adv.

Arti Anupriya, Adv.
Kartikey, Adv.

Paras Juneja, Adv.

Vineet Yadav, Adv.

Amir Yadav, Adv.

Vinay Kumar Sharma, Adv.
Bhawana Gadpandey, Adv.

Sunieta Ojha, AOR

Astha Tyagi, AOR

Aishwarya Bhati, A.S.G.
Sujeeta Srivastava, AOR
Poornima Singh, Adv.

Rustam Singh Chauhan, Adv.
BLN Shivani, Adv.

Manisha Chava, Adv.

Rustam Singh Chauhan, Adv.
Sandeep Devashish Das, AOR

Dinesh Kumar Garg, AOR
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Mr. S.K. Bandhupadhyay, Adv.
Mr. Abhishek Garg, Adv.

Mr. Dhananjay Garg, Adv.

Mr. R.P. Bansal, Adv.

Mr. Ishaan Tiwari, Adv.

Mr. Chanakya Gupta, Adv.

Ms. Anu Gupta, AOR
Mr. Prem Malhotra, AOR

Mr. Sanjay Parikh, Sr. Adv.

Mr. Pukhrambam Ramesh Kumar, AOR
Mr. Karun Sharma, Adv.

Ms. Anupama Ngangom, Adv.

Ms. Rajkumari Divyasana, Adv.
Ms. R. Rajaselvan, Adv.

Mr. Rishi Raj Sharma, AOR
Mr. Aman Sharma, Adv.
Ms. Shruti Agrawal, Adv.

Mr. Abhinav Ramkrishna, AOR
Ms. Anjali Chauhan, Adv.
Ms. Samina Thakur, Adv.

Mr. Irshad Ahmad, AOR
Mr. Yash Pal Dhingra, AOR
Mr. Ashish Virmani, AOR

Mr. Dharamraj Ohlan, Adv.
Mr. Parov Ohlan, Adv.

Ms. Charu Nagpal, Adv.
Mr. Krishan Kant Kaushik, Adv.
Mr. Chirag Singhal, Adv.
Mr. Mukesh Kumar, Adv.
Mr. Akash, Adv.

Ms. Chanchal, Adv.

Ms. Chancha, Adv.

Mr. Suraj Pal Singh, Adv.
Mr. Vishwa Pal Singh, AOR

Mr. G.S. Kalra, Sr. Adv.

Mr. B.K. Mishra, Sr. Adv.

Mr. S.K. Rajora, Adv.

Mr. Hitesh Kumar Sharma, Adv.
Mr. Amit Kumar Chawla, Adv.
Mr. Akhileshwar Jha, Adv.

Mr. Mahi Pal Singh, Adv.

Ms. Manisha Chawla, Adv.
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Ms.

Yamini Sharma, Adv.

Ms.Ritika Raj, Adv.
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Mr.
Dr.
Mr.

Mr.

Ranjit Kumar Sharma, AOR
Atishi Dipankar, AOR

K. S. Rana, AOR
Anurag Nagar, Adv.
Aditya Sharma, Adv.
A. Fatima, Adv.
Amitava Chauhan, Adv.

Abhay Kumar Tayal, AOR
Nishant Prateek, Adv.
Kanishka Bhati, Adv.

Arjun Singh Bhati, AOR
Nischal Kumar Neeraj, AOR

Anuj Bhandari, AOR
Anju Jain, Adv.
Hitesh Sachaar, Adv.

Mayank Bughani, Adv.
Naveen Chawla, Adv.
T. Mahipal, AOR

Atul Jain, Adv.
Rameshwar Prasad Goyal, AOR

Divyanshu Goyal, AOR
Mayank Kapoor, Adv.

Prerana Chaturvedi, AOR
Rajiv Ranjan Dwivedi, AOR

Rajiv Raheja, AOR
Sanjiv Raheja, Adv.

B S Mathur, Adv.

Rajat Mathur, Adv.

Akbar Siddique, AOR

Parv K Garg, Adv.

Parwez Akhtar, Adv.

Harsh Kumar Singh, Adv.
Abhishek Singh, Adv.
Smriti Raturi Sharma, Adv.
Animesh Mishra, Adv.

Siddharth Batra, AOR
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Mr.
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Mr.

Chinmay Dubey, Adv.
Shivani Chawla, Adv.
Rhythm Katyal, Adv.
Archna Yadav, Adv.

Pratyush Arora, Adv.
Yuvraj Chhabra, Adv.

Ajay Marwah, AOR

Bharat Singh, Adv.
Kshitiz Singh, Adv.
Dev Sharma, Adv.
Amit Pawan, AOR

Chandra Bhushan Prasad, AOR

Dhruv Mehta, Sr. Adv.

Yashraj Singh Deora, AOR
Priyesh Mohan Srivastava, Adv.
Abhishek Singh, Adv.

Sonal K. Chopra, Adv.

Manish Kumar, Adv.

N S Vasisht, Adv.

Jyoti Kataria, Adv.

Amit Kumar, Adv.

Piyush Kaushik, Adv.
Shruti Verma, Adv.
Aparajita Jha, Adv.
Aakrisht Kalra, Adv.

Desam Sudhakarareddy, Adv.
Varun Kapur, AOR

Jayant Mehta, Sr. Adv.
Bharat Arora, Adv.
Gourav Arora, Adv.
Manikya Khanna, Adv.
Nidhi Mohan Parashar, Adv.
Sharath Sampath, Adv.
Tarun Mehta, Adv.
Aditya Krishna, Adv.
Anand Chichra, Adv.
Raghav Bhatia, Adv.
Vikrant Kumar, Adv.
Vedya Partners, AOR

Sumit Bansal, Adv.

Manish Paliwal, AOR
Udaibir Singh Kochar, Adv.
Megha Yadav, Adv.

Praveen Swarup, AOR
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Mr. Sanjay Poddar, Sr. Adv.
Ms. Payal Swarup, Adv.

Mr. Ameet Siingh, Adv.

Mr. Devesh Maurya, Adv.

Ms. Pratishtha Majumdar, Adv.
Mr. Ravi Kumar, Adv.

Mr. Baij Nath Yadav, Adv.

Mr. Shivam Goyal, Adv.

Mr. S.K. Sinha, AOR
Mr. Shubham Kashyap, Adv.
Mrs. Seema Kashyap, Adv.

Mr. Amar Gupta, Adv.
Mr. Divyam Agarwal, AOR
Mr. PranavAish Tanwar, Adv.

Mr. Sandeep Jindal, AOR
Mr. Om Prakash Vyas, Adv.

Mr. Kamal Katyan, Adv.
Ms. Sapna Nirwan, Adv.
Mr. Rajesh Katyan, Adv.
Mr. R. C. Kohli, AOR

Mr. Sumeer Sodhi, AOR

Mr. Aman Nandrajog, Adv.
Mr. Varun Tankha, Adv.

Mr. Arjun Nanda, Adv.

Mr. Pratik Rajopadhye, Adv.

Mr. Binay Kumar Das, AOR
Ms. Priyanka Das, Adv.

Ms. Neha Das, Adv.

Mr. Ravi Shankar Ravi, Adv.

M/S. Parekh & Co., AOR
M/S. Kings And Alliance LLP, AOR

Mr. Chand Qureshi, AOR

Mr. Pankaj Talwar, Adv.

Mrs. Arpana Soni, Adv.

Mr. Mohit Yadav, Adv.

Mr. Dharamveer Singh, Adv.

Mr. Abdul Karim Ansari, Adv.

Mr. Keshav Choudhary, Adv.

Mr. Surendra Ramgopal Agarwal, Adv.

Mr. Gopal Shankarnarayan, Sr. Adv.
Mr. Mahesh Agarwal, Adv.

Mr. Ankur Saigal, Adv.

Ms. S, Lakshmi Iyer, Adv.
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Anwesha Padhi, Adv.
Kamakshi Sehgal, Adv.
Trisha Chandran, Adv.
Abha Saigal, Adv.

E. C. Agrawala, AOR

Sudeep Singh, Adv.
Bhavya Sethi, Adv.

Akul Mehandru, Adv.
Aditya Vashishath, Adv.
Diva Singh, Adv.

Amit Malik, Adv.
Vaibhav Mehal, Adv.
Manish Gupta, Adv.
Neelam Singh, AOR

Shankar Divate, AOR
Rajivkumar, AOR
Fauzia Shakil, AOR

Devesh Pratap Singh, AOR
Sanjay Tyagi, Adv.
Anshuman Nayak, Adv.
Rahul Kulhare, Adv.

Anil Gaur, Adv.

Abhishek Kumar, Adv.
Gagan Parmar, Adv.
Rachana Dalal, Adv.

Alok Kumar, Adv.

Vishnu Shankar Jain, AOR

Deepika V. Marwaha, Sr. Adv.
Jagjit Singh Chhabra, AOR
Vinay K. Shailendra, Adv.
Worthing Kasar, Adv.

Saksham Maheshwari, Adv.

Iti Sharma, Adv.
Arvind Kumar Gupta, AOR
Puneet Sharma, Adv.

Sundeep Shrivastava, Adv.
Paran Kumar, Adv.

Braj Kishore Mishra, AOR
Abhishek Yadav, Adv.

Ruchit Mohan, Adv.

Ajay Kumar Srivastava, Adv.
Mini Kishore, Adv.
Priyadarshi Kumar, Adv.
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Mr. Ninad Dogra, AOR

Mr. Neeraj Shekhar, AOR

Mr. Amrendra Singh, Adv.

Mr. Ram Bachan Choudhary, Adv.
Mr. Rajeev N Kumar, Adv.

Mrs. Kshama Sharma, Adv.

Mr. Kartik Kumar, Adv.

Mr. Debesh Panda, AOR

Ms. Sugandha Anand , AOR

Mr. B. Krishna Prasad, AOR
Mr. D. S. Mahra, AOR

Mr. Anand Varma, AOR

Mr. Mukesh Kumar Verma, Adv.
Mr. Vikas Gupta, AOR

Mr. Vivek Gupta, Adv.

Dr. Vipin Gupta, Adv.

Mr. M. C. Dhingra, AOR

Mr. Sanchar Anand, Adv.

Ms. Diva Singh, Adv.

Mr. Aman Kumar Thakur, Adv.
Mr. Arjun Rana, Adv.

Mr. Karan Thakur, Adv.

Mr. Devendra Singh, AOR

Mr. Yashraj Singh Deora, Adv.
Mr. Priyesh Mohan Srivastava, Adv.
Mr. Abhishek Singh, Adv.

Ms. Sonal K. Chopra, Adv.
M/S. Mitter & Mitter Co., AOR
Mr. Ajit Sharma, AOR

Mr. Bharat Bhushan, AOR

Mr. R.B. Singh, Adv.
Mr. Mohit Kumar Gupta, AOR

Mr. Rakesh Kumar, AOR
Mr. Uday Gupta, Sr. Adv.

Ms. Shivani Lal, Adv.
Mr. Chetan Anand, Adv.
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Sanam Singh, Adv.

Harish Dasan, Adv.

Rajiv Ranjan, Adv.
Yogamaya M.g., Adv.
Rajeev Kumar Gupta, Adv.
Anjitha Santosh, Adv.
Hiren Dasan, AOR

Tushar Bakshi, AOR
Manoj C. Mishra, AOR

Vikramaditya Singh, AOR
Sushma Suri, AOR

Ranjeeta Rohatgi, AOR
Shrika Gautam, Adv.

Pankaj Bhagat, AOR
Sadre Alam, Adv.
Ritwik Prasad, Adv.

Sanjay Jain, AOR
Gurdeep Singh, Adv.
Sajjan Singb Nahar, Adv.
Ruchika Bhan, Adv.

Aftab Rasheed, Adv.
M.A. Mansoori, Adv.
Aftab Ali Khan, AOR

Anirudh Bhatia, Adv.
Shreya Sethi, Adv.
Anshuman Srivastava, AOR

Sumit R. Sharma, AOR

Sumit Bansal, Adv.
Vikas Kumar, AOR

Udaibir Singh Kochar, Adv.

Tulna Rampal, Adv.

Sangam Panghal, Adv.
Pranjal Shrivastava, Adv.
Arun Kumar, Adv.

S. Janani, AOR
Jasbir Singh Malik, Adv.

Chandni Shrma, Adv.
Tushar Rathi, Adv.

Narender Kumar Sharma, Adv.

Suman Sharma, Adv.
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Mr. Varun Punia, AOR

Mr. Mohit D. Ram, AOR
Mr. Naresh Kumar, AOR

Mr. Gaurav Jain, Adv.
Ms. Abha Jain, AOR
Mr. Jaivir Singh, Adv.

Ms. Jaikriti S. Jadeja, AOR
Mr. Shivang Goel, Adv.

Mrs. B. Sunita Rao, AOR
M/S. Mukesh Kumar Singh And Co., AOR

M/S. Anuradha & Associates, AOR
Mr. Shrivandit Mishra, Adv.
Mr. Suraj, Adv.

Mr. Davesh Bhatia, AOR

Mr. T. V. S. Raghavendra Sreyas, AOR
Mr. Atul Kumar, AOR

Mrs. Balvinder Kaur Brar, AOR

Mr. S. K. Verma, AOR

Mr. N. Prabhakar, Adv.
Mr. Gopal Jha, AOR
Mr. Shreyash Bhardwaj, Adv.

Mr. N. S. Dalal, Adv.
Ms. Rachana Dalal

Ms. Sweta Kadyan

Mr. Alok Kumar, Adv.
Mr. R. C. Kaushik, AOR

Mr. Sudhansu Palo, AOR
Ms. Awantika Manohar, AOR

Mr. Bhagwat Pershad Gupta, Adv.
Mr. Rajesh Gupta, Adv.

Ms. Muskan Gupta, Adv.

Mr. Surender Kumar Gupta, AOR

Ms. Richa Kapoor, AOR
Mr. Kunal Anand, Adv.
Ms. Shisham Pradhan, Adv.

Mr. Bankey Bihari, AOR
Mr. R.S. Chaggar, Adv.
Mr. Yogesh Kumar, Adv.
Ms. Smita Maan, Adv.
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Ruchira V. Arora, Adv.
Sangeeta Bhamra, Adv.
Yogersh Kumar, Adv.

Kartikeya Gautam, Adv.

Charu Ambwani, AOR

Jasmine Damkewala, AOR
Akhil Sachar, Adv.
Rajesh Kumar, Adv.
Vaishali Sharma, Adv.

Soayib Qureshi, AOR
Puneet Taneja, AOR

Smita Maan, AOR
Vishal Maan, Adv.

Manish Kaushik, Adv.
Anubhav Gupta, Adv.
Keshav Kumar, Adv.
Satya Kam Sharma, AOR

Rakesh Kumar-i, AOR

N. Annapoorani, AOR
Sumeet, Adv.

Abhay Kumar, AOR
Shagun Ruhil, Adv.
Saurabh Mishra, Adv.
Kusum Pandey, Adv.
Kumar Milind, Adv.

Umang Shankar, AOR

Md. Shahid Anwar, AOR
Syed Rehan, Adv.
Mohd Shahzeb Khan, Adv.

Shekhar Kumar, AOR
Harish Pandey, AOR

Rajesh Kumar Chaurasia, AOR
Jaideep Malik, Adv.

Nitesh Dhankar, Adv.

Onkar Prasad, Adv.

Shaiendra Kumar Nirmal, Adv.
Sujeet Kumar, Adv.

Shailendra Kumar Nirmal, Adv.
Anant Kumar, Adv.
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Mr. Ranjeet Kumar, Adv.
Mr. Mohd. Hasibuddin, Adv.
Mr. Anurag Jain, Adv.

Mr. Ms. Soni, Adv.

Mr. Charudatta Vijayrao Mahindrakar, AOR

Mr. Gaurav M. Liberhan, Adv.
Mr. Arun Singh Rawat, Adv.
Ms. Mukti Chowdhary, AOR

Mr. Alok Sangwan, Adv.

Mr. Sumit Kumar Sharma, Adv.
Mr. Rajat Sangwan, Adv.

Mr. Vaibhav Yadav, Adv.

Ms. Snehla Chaudhary, Adv.

Mr. Anas Choudhary, Adv.

Mr. Ansar Ahmad Chaudhary, AOR

Mr. Saurabh Mishra, AOR
Mr. Shrimay Mishra, Adv.
Mr. Abhinav Pandey, Adv.
Mr. Rakesh Chander, Adv.

Ms. Shipra Ghose, AOR

Mr. Y K Kapur, Adv.
Mr. Amrendra Kumar Mehta, AOR

Mrs. Lalita Kaushik, AOR

Mr. Vikas Singh, Sr. Adv.
Mr. Varun Singh, Adv.

Ms. Kajal Gupta, Adv.

Mr. Aman Panwar, Adv.

Ms. Kajal S Gupta, Adv.
Ms. Somesa S Gupta, Adv.
Mr. Mudit Gupta, AOR

Ms. Somesa Gupta, Adv.
Mr. Akash Panwar, Adv.

Ms. Priyanjali Singh, AOR
Mr. Sudhir Naagar, AOR

Mr. U.K. Uniyal, Sr. Adv.
Mr. D.K. Garg, Adv.

Mr. Dhananjay Garg, AOR
Mr. Abhishek Garg, Adv.
Mr. Ishaan Tiwari, Adv.
Mr. R.P. Bansal, Adv.

Mr. V Lakshmikumaran, Adv.
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Ms. Charanya Lakshmikumaran, AOR
Ms. Apeksha Mehta, Adv.

Ms. Neha Choudhary, Adv.

Ms. Umang Motiyani, Adv.

Ms. Falguni Gupta, Adv.

Ms. Jyoti Pal, Adv.

Ms. Aishwarya Bhati, A.S.G.
Mr. Sanjay Kumar Dubey, Adv.
Mr. Mukesh Kumar Maroria, AOR
Ms. Ruchi Kohli, Adv.

Mr. Raghav Sharma, Adv.

Ms. Swarupa,a Chaturvedi, Adv.
Ms. Sonali Jain, Adv.

Mr. Siddhartha Iyer, AOR

Mr. Puneet Singh Bindra, Adv.
Mr. Akshay Sharma, Adv.

Mr. Rishabh Gupta, Adv.

Ms. Simran Jeet, Adv.

Mr. Puneet Singh Bindra, AOR

Mr. Ajay Kumar Singh, AOR
Mr. Shirish K. Deshpande, AOR

Mr. Mahesh Thakur, AOR

Ms. Anusha R, Adv.

Mrs. Geetanjali Bedi, Adv.

Mr. Ranvijay Singh Chandel, Adv.
Mrs. Vipasha Singh, Adv.

Ms. Mythili S, Adv.

Mr. Dushyant Pratap Singh, Adv.
Dr. Anthony Raju, Adv.

Mr. Neeraj Kumar Verma, AOR
Mr. Vmz Chambers, AOR
Mr. Rajender Pd. Saxena, AOR

Mr. Vijay Kasana, AOR

Mr. Mohit Mathur, Adv.
Mrs. Chetna Singh, Adv.
Mr. Ashish Tanwar, Adv.
Mrs. Heeba Ansari, Adv.
Mr. Chirag Verma, Adv.

Mr. K Ramakanth Reddy, Sr. Adv.
Mr. Ashutosh Srivastava, Adv.

Ms. Komal Agrawal, Adv.

Ms. Astha Chaudhary, Adv.

Mr. Jay Vishwanath Pandey, Adv.
Mr. Umesh Chandra Srivastava, Adv.
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Rajeev Singh, AOR

Kaushik Poddar, AOR
Kunal Verma, AOR

Abhishek Atrey, AOR
Abhishek Atrey, Adv.
Ambika Atrey, Adv.

Rajkumari Banju, AOR
Vipin Kumar Jai, AOR

Abinash Kumar Mishra, AOR
Mohit K, Adv.

Mohit Kumar Sharma, Adv.
Mohit Kr. Sharma, Adv.
Gaurav Kr. Pandey, Adv.
Madhu Kumari, Adv.

Mandhu Kumari, Adv.

Manan Kumar Mishra, Sr. Adv.

Ritu Rastogi, Adv.

Avdhesh Kumar Singh, Adv.
Jagriti Mittal, Adv.
Sanjay Kumar Visen, AOR
Parth Sarathi, Adv.
Rajendra Kumar Singh, Adv.

Gyanendra Vikram Singh, Adv.

Vivek R. Mohanty, Adv.
Ankit Anandraj Shah, AOR
S. B. Mohanty, Adv.
Avneesh Upadhyaya, Adv.
Karan Shankar Mani, Adv.
Shakti Singh Yadav, Adv.
Rahul Yadav, Adv.

T. L. Garg, AOR

Ashutosh Garga, Adv.
Sanchit Garga, AOR
Mithu Jain, Adv.
Nikunj Jain, Adv.
Shailja Singh, Adv.
Kunal Rana, Adv.

Manish K. Bishnoi, AOR
Nirmal Prasad, Adv.
Khubaib Shakeel, Adv.
Sudarshan Bharadwaj, Adv.
Ruchi Gupta, AOR
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Mr. P. N. Mishra, Sr. Adv.
Ms. E. R. Sumathy, AOR

Mr. Syed Mehdi Imam, AOR
Mr. D. K. Sharma, Adv.

Mr. Gagan Gupta, AOR

Mr. Prithvi Pal, AOR

Mr. S. K. Rout, Adv.

Mr. Ganesh Singh, Adv.

Mr. Amit Acharya, Adv.

Mr. Aman Mehrotra, Adv.

Mr. Priyonkoo Anjan Gogoi, Adv.
Mr. Pryonkoo Anjan Gogoi, Adv.
Ms. Priti, Adv.

Ms. Shashi Kiran, AOR
Mr. Satish Chandra, Adv.
Mr. Arjun Sain, Adv.

Mr. Abhimanyu, Adv.
Ms. Mridula Ray Bharadwaj, AOR

Mr. Shibashish Misra, AOR
Mr. Vikas Mehta, AOR

Ms. Rashi Rampal, Adv.

Ms. Priyambada Mishra, Adv.
Mr. Adith Nair, Adv.

Mr. Shekhar Prit Jha, AOR
Ms. Preeti Kumari, Adv.

Mr. Anurag Bansal, Adv.

Ms. Asha Jain Madan, AOR
Mr. Mukesh Jain, Adv.

Mr. Ashwani Kumar, AOR
Ms. Astha Tyagi, AOR
Mr. Ashwani Bhardwaj, AOR

Ms. Firdouse Qutb Wani, AOR
Mr. Md. Zaryab J Rizvi, Adv.

Mr. B.V. Niren, Adv.

Mr. Kshitij Mudgal, Adv.
Mr. Vikalp Mudgal, AOR
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Anshul Rajora, Adv.

Ajay Vikram Singh, AOR
Neeraj Kumar Sharma, AOR
Ritesh Kumar, AOR

Chandra Prakash, AOR
Vivek Singh, Adv.

C.P. Rajwar, Adv.

Binay Kumar, Adv.

Lav Kumar Agarwal, Adv.

Supriya Juneja, AOR

Malvika Kapila, AOR
Ishaan Sharma, Adv.
Tanwangi Shukla, Adv.

Atul Kumar, Adv.
Abhimanyu Sharma, Adv.
Deepali, Adv.

Amit Gupta, Adv.

Tarun Gupta, AOR

Tejas Patel, AOR

Zulfigar Ali Khan, AOR
H R Khan, Adv.

Sameer Ahmad, Adv.

M Dhandapani, Adv.
Mohd Israr Khan, Adv.
Mohd Parvez Khan, Adv.

Sanjay Sharawat, AOR
Harsh Lata, AOR

Vinam Gupta, AOR

Amrish Kumar, AOR
Niharika Ahluwalia, AOR

Prachi Bajpai, AOR

Parijat Kishore, AOR
Deepak Dhingra, Adv.
Sneh Somani, Adv.

Vikramjeet Banerjee, ASG
Nachiketa Joshi, Adv.
Santosh Kumar, Adv.
Sanjay Kumar Tyagi, Adv.
Navanjay Mahapatra, Adv.
Arvind Kumar Sharma, AOR
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Mishra Saurabh, AOR
Nishit Agrawal, AOR

Jinendra Jain, AOR
Sanjeev Sagar, Adv.
Shekhar Raj Sharma, Adv.
Nidhi Narwal, Adv.

Arti Singh, AOR

Rahul Shyam Bhandari, AOR
Mukul Kumar, AOR

Krishan Kumar, AOR

Aman Varma, AOR

Sunieta Ojha, AOR

Chirag M. Shroff, AOR
Dhananjay Kataria, Adv.

Atul Kumar, AOR
Sweety Kumari, Adv.
Sweety Singh, Adv.
Archana Kumari, Adv.
Rahul Pandey, Adv.
Avs Kadyan, Adv.

Gaurav Dhingra, AOR
Meera Kaura, AOR

Vikrant Narayan Vasudeva, AOR

Mohan Lal Sharma, AOR
Shalini Chandra, AOR

Gurmeet Singh Makker, AOR
Sanjay Kumar Dubey, Adv.

M. A. Chinnasamy, AOR
Ravi Bharuka, AOR

Abhimanyu Bhandari, Adv.
Rooh-e-hina Dua, AOR
Harshit Khanduja, Adv.
Dhanakshi Gandhi, Adv.

Pallavi Pratap, AOR

Shreekant Neelappa Terdal, AOR
Saharya & Co., AOR

R. Ilam Paridi, AOR

Kamakshi S. Mehlwal, AOR
Abhik Kumar, Adv.
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Mr. Sanveer Mehlwal, Adv.
Ms. Geetanjali Mehlwal, Adv.
Mr. Deepak Gambhir, Adv.

Mr. Rinku Mathur, Adv.

Mr. Upendra Pratap Singh, AOR

Mr. C. Solomon, Adv.
Mr. S.nagarajan, AOR

Mr. Yasharth Kant, AOR

Mr. Pardeep Gupta, Adv.
Mr. Parinav Gupta, Adv.
Mrs. Mansi Gupta, Adv.
Mr. Rakshit Rathi, Adv.
Dr. Mrs. Vipin Gupta, AOR

Mr. Mohit Chaudhary, AOR

Ms. Puja Dewan, AOR
Mr. Manoj Kumar, Adv.

Mr. Nitin Mishra, AOR

Ms. Manika Tripathy, AOR
Ms. Jyoti Mendiratta, AOR
Ms. Sujeeta Srivastava, AOR

Mr. R.B. Singh, Adv.
Mr. Mohit Kumar Gupta, AOR

Mr. L M Asthana, Adv.
Mr. Siddhant Asthana, Adv.
Ms. Neha Malik, AOR

Mr. Randhir Singh, Adv.
Ms. Manjeet Chawla, AOR
Mrs. Usha Pant Kukreti, Adv.

Mr. Abhisth Kumar, AOR

Mr. Ashok Kumar Jain, Adv.
Mr. Pankaj Jain, Adv.

Mrs. Meenakshi Jain, Adv.
Mr. Bijoy Kumar Jain, AOR

Mr. Alok Tripathi, AOR

Mr. Rahul Shyam Bhandari, AOR
Mr. Suhaas Ratna Joshi, AOR
Mr. Satish Kumar, AOR

UPON hearing the counsel the Court made the following
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ORDER

Hon’ble Mr.Justice Surya Kant pronounced the judgment of the
Bench comprising His Lordship, Hon’ble Mr.Justice Dipankar Datta
and Hon’ble Mr.Justice Ujjal Bhuyan.

The applications for substitution and the applications for
abatement are allowed.

Cause-title be amended accordingly.

The delay is condoned in all these matters, except those
mentioned in ‘List-B’, ‘List-C.2’, ‘List-D.2’ and ‘List-E.1’

For the reasons assigned in Part E of this Judgment, we grant
leave in all these Special Leave Petitions, except those mentioned
in ‘List-B’, ‘List-D.2’ and ‘List-E.1.

All the matters stand disposed of in terms of the signed

judgment
Pending interlocutory applications, including the

applications for intervention/impleamdment, are disposed of.

(ARJUN BISHT) (PREETHI T.C.)
ASTT. REGISTRAR-cum-PS COURT MASTER (NSH)
(Signed reportable judgment is placed on the file)
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